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U. P. for setting up of a High Court in 

Western U.P. 
 

 
We will now take up    international situation. 

MOTION Re.     PRESENT     INTERNA-
TIONAL SITUATION AND POLICY OF 

GOVERMENT OF TNDIA IN 
RELATION THERETO 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA RAO): 
Sir, I beg t0 move: 

"That the present international situation 
and the policy of the Government of India 
in relation thereto be taken into 
consideration." 
MR. DEPUTY CHAIRMAN: Will you 

not make a speech? 
SHRI P. V. NARASIMHA RAO: I will 

just move the Motion at this stage. That is the 
practice we have been following. 

 
"in the context of the principles 

highlighted and pursued duriqg the 



 

freedom movement of the country." 

 

Therefore I rule it out. 

 

MR. DEPUTY CHAIRMAN: If it is 
according to the Rule I will admit it. This 
is not in order and therefore I cannot 
admit it.   -~- 

SHRI SHIVA CHANDRA JHA: Rule 
231 says: Scope of amendment:— 

(1) An amendment shall be relevant 
to, and within the scope of, the motion 
to which it is proposed. 

(2) An amendment shall not be 
moved which has merely the effect of 
a negative vote. 

 
MR. DEPUTY CHAIRMAN: It is not 

in order. Therefore, I reject it. 
SHRI SHIVA CHANDRA JHA: (3) 

An amendment on a question shall not 
be in consistent with a previous decision  
on the same question. 

 
MR. DEPUTY CHAIRMAN: I have 

the right to reject it. It is not in order. 
SHRI SHIVA CHANDRA JHA: How 

it is not in order?   if %{!*{$; f $• 

 
[At this stage the hon. Member left the 

Chamber]. 
SHRI SYED SHAHABUDDIN 

(Bihar): Mr. Deputy Chairman, Sir, we 
are meeting here today to discuss the 
international situation and we are 
meeting under the shadow of the 

multi-crore extravaganza under tht title 
of NAM followed by the Rs. 44 crore 
week-end in the name of CHOGM. 

Mr. Deputy Chairman, Sir while I 
admire the Prime Minister for her 
stamina—she has been sealing many a 
summit—I appreciate her zeal for 
mountaineering and her dedication to 
summiteering. But I really wonder if she 
intends to climb any more summits and I 
also wonder whether there are any more 
summits left. Yes, Mr. Deputy Chairman 
I recall one, a smaller peak; the South-
Asian summit has been left by the 
wayside unsealed. 

Mr. Deputy Chairman, Sir, when we 
look at the international situation all of us 
note with pessimism a certain regressive 
trend. Detente has given place to renewed 
hostility the hope of liberalisation in the 
world economic environment has given 
place to pressures of exclusivism; con-
frontation is coming up in place of co-
operation; globalism is giving place to 
regionalism; SALT is being r°nla"ed by 
confrontation of missiles across the 
international frontiers; and the Geneva 
talks which were going on  are now 
deadlocked. 

And,  Sir,  in    this   atmosphere     of 
gloom, we have to look around to see if 
there are any trends and I would like to 
place before the House the fact that the   
problem of the mini-States and micro-
States is    now coming to the fore.    I 
think    that    such  small States are easy 
to subvert and   they are almost 
considered like fair nrjze by the 
international hawks.   They are prone to 
foreign intervention and to gun-boat 
diplomacy and a new form of colonialism 
seems to be establishing itself before our 
very eyes. This introduces a new element 
of instability in the international order 
and the time has come now when the 
founding-fathers of the United "Nations 
including our country should look into 
this problem. 

Sir, on the question   of   war   and po a 
ce. I find that the line of separa- 
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[Shri   Syed  Shahabuddin] 
tion has now been blurred so much that it has 
almost vanished. We are in it constant state of 
crisis. Bush fires are burning everywhere; 
guns are firing; shells are falling; and bombs 
are dropping every minute, every second, in 
some part of the globe, though we may not 
have formal declarations of war. I do not have 
to name all specific situations. But we are all 
conscious of the situation, for example, in 
Lebanon, because it has hit the headlines just 
now. Whether there is a cease-fire or whether 
there is a war, one does not know. But the 
people are being killed. Generally, I find that 
the rule of law in the international arena is 
getting eroded. Falklands, Grenada, Afgha-
nistan, Kampuchea, Nicaragua, EI Salvador, 
Nambia, Angola—they aU tell the, same story 
that those who have sworn fidelity to the law 
do not abiclo by the law. The law of the 
jungle, the law of "Might is right", is now 
taking over, and the new gendarmes of tho 
international order, the policemen of the 
world, are now positioning themselves here 
and there. Now, I cannot blame any particular 
nation. Different nations assume this role in 
different parts of the world. 

I also see, Sir, a sign of compart-
mentalisation in world economy. The 
bifurcation or trifurcation of world economy 
that has been the major development since the 
Second World War seems to have become a 
permanent feature of the world economy. It 
has crystalised itself into permanence; and the 
hope of an integrated world economy, the 
hope that the world resources shall be 
inherited and shall be exploited to the common 
benefit of all mankind is now becoming a 
remote possibility. In place of that, we have 
now a new wave of protectionism, and we 
realise that the terms of trade, of development 
assistance, of access to technology or of 
access to markets for manufactured goods are 
all hardening and shrinking. UNCTAD-VI 
failed. Kennedy Round did not deliver any 
goods. And it seems to me now that the new 
international wonomic order, is almost be- 

coming a forgotton word in interna tional 
lexicon. We are faced now with the empty, 
shelfs of the IDA. It is not just an expression 
of financial crisis for some nations. It is an 
expression or reflection of the moral 
bankruptcy of the entir? international order. It 
is also an expression of conceptual bankruptcy 
of tho rich and the affluent countries—their 
shostsightedness. We are talking of a new 
Brettonwoods. Will it take place in our 
lifetime? I doubt it shall be studied, studied 
and studied into blissful forgetfulness. 

Sir, I find, on the question of economics, 
that the North-South Dialogue has become 
virtually a dialogue of the deaf, and no one 
seems to take it seriously. And as far as the 
South-South cooperation is concerned, it does 
not seem to take off. The reason is that the 
economics of the third world countries are so 
enmeshed, so deeply enmeshed, with Uie 
economies of the developed countries that 
they do not have much room for manoeuvre. 
They do not have much resources, very little 
to spare for each other The detentes collapse 
has given place to a new arms race, a new 
spurt in arms race. The military expenditure, 
which was estimated by the Brandt 
Commission to have attained the figure of 
$800 billions by the developed countrie? 
alone, must have now reached cr crossed the 
IOOO billion dollars mark. Instead of talking 
across the tabic, the manufacturer of nuclear 
arms posing nuclear threat to the whole 
mankind, are busy producing . new 
generations of weapons. They are also 
inducing others to take port in them and 
involving them in the arms trade, which is on 
the rise. 

Everybody speaks of parity. Parity in what? 
Parity in the capaci'y for Mutually Assure 
Destruction' MAD It is indeed mad. And they 
also want superiority as if a nuclear holocaust 
takes place and one side wins the survivor 
shall have something to inherit, beside a 
searched plannet. 

Now, in this grim picture, in this very dark 
atmosphere, I look round 
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and ask what has our country done.' During 
the last four years, I am sorry to say, Mr. 
Deputy Chairman, to me it is a sorry tale of 
missed opportunities. Let us take our own 
subcontinent first. The goodwill in relations 
that has been accumulated during the very 
brief period of the Janata Party Government 
has by now been completely frittered away. 
Yes, there was the Delhi Declaration. to 
which the Foreign Minister was a 

party. Now, It has been over-1 P.M.    
taken  by  a  new   arms   race 

in the sub-continent.   We find 

1'he .signs of tension and instability. We have 
neither the goodwill nor we seem to be -able to 
influence the course of events. In our own part 
of the world, Pakistan and Bangladesh in our 
own neighbourhood are today rocked by demo-
cratic movements. We have sympathy with 
them and yet ill-advised and ill-timed 
comments, in my opinion, have not served the 
purpose of democracy in four neighbourihood. 
Nepal goes on shouting for a zone of peace 
which either we do not understand or we do 
not wish to Understand. What Sri Lanka has 
done in recent times, I do not have to explain 
or describe. The genocide waa of a dimension 
that is unheard of in recent times. We 
intervened in the situation. We did attain in a 
measure a capacity to influence the course of 
events. Now, it seems that the initiative has 
been lost. We do' not know how we could 
exert influence, if the next round of talks +hat 
has been brought about fails. Our relations 
with our immed;ate neighbour China have been 
more or less stagnant. No doubt, there have 
been talks. But the country has yet to know 
whether the two sides have even achieved a 
commonness of ap-roach before they tackle 
with the deta^s, come to grip with the nuts and 
bolts, of the situation. In Afghanistan, we have 
accented, acquiesed in the Russian occupation 
of that country in the permanent ens^ve-ment 
of the Afghan people. The Iran-Jraq war in an 
area which is of stra- 

tegic importance to us, goes on and we seem 
to be a helpless spectator. They may go on 
fighting till the doomsday. One does not 
know. In the Indian Ocean we are menaced by 
the escalation of the super-power military 
presence. The International Conference that 
we have talked about now for more than a 
decade has again been put off by a resolution 
which we had no strength to reverse and no 
strength to control. In South-East Asia, we 
had a legitimate role in 1975 to act as an ho-
nest broker, as a good intermediary, in order 
to bring about reconciliation between the two 
warring groups of the States in Indo-China 
and ASEAN and that role seems to have 
slipped out of our hands. Vietnam sits merrily 
in Kampuchea. The ASEAN and Indo-China 
are at loggerheads and Zone of Peace, 
Friendship and Neutrality in South-East Asia 
remains a distant dream and our own con-
tribution, our dialogue with the ASEAN, has 
been filed away. 

Sir, in West Asia, the area which is no less 
important to us from a strategic angle, may I 
say, that the sister seems to have failed the 
brother or at least not to have come to aid of 
the brother in his moment of distress. I do not 
know whether it is casual or whether it is 
deliberate Recently in the United Nations, I 
think, the Primei Minister herself talked about 
the withdrawal of all armed forces from 
Lebanon. No cla-riflca ion was provided. No 
reservation was made that we mean Syria. We 
mean France and the U.S.A. Certainly, we 
mean Israel. But it was not clarified, do we 
also mean the P.L.O.? I wish the hon. Minis-
ter will clarify that today. I also notice that in 
total violation of our practice so far, we 
admitted the representative of the Government 
of Israel to a Conference held here in Delhi, 
the Conference of World Tourism 
Organisation which is not a non-, 
governmental organisation. It js an int^r-
governmental organisation. 1 also find that 
the Israeli Consulate in Bombay seems to 
have widened the orbit of its activity and 
seems ta 



 

[Shri Syed Shahabuddin] indulge in all 
sorts of activities which, I would call as 
extra-consular and the Government of 
India does not lift a finger. Do all these 
together mean something? I question 
myself. And do not wish to giv© a 
definite answer. But I would like the hon. 
Minister to clarify this point. 

Sir, in west Asia, my feeling is that 
everybody has combined, everybody is 
united on one thing. That is to destroy the 
resistance of the Palestinian people, to 
destroy its spearhead the PLO. It is this 
that we must be conscious of. It is the 
PLO, th« Palestinian resistance that We 
must try to defend and protect. And I 
would hope that the hon. Minister in his 
peace keeping role or in his peace making 
role on behalf of the Non-aligned Group 
shall keep that objective in view. There 
are said to be peace keeping forces in that 
region. I do not know whether the US 
force in that region forms part of the 
peace-keeping force. Or, in what context 
are the French forces there? And how can 
this escalation of military confrontation 
between Syria and USA justified? 
Sir, in Africa, the battle for human 

dignity, the battle for freedom which 
started a few decades ago still goes on.   
We have certainly extended our support.   
We go on doing it year to year,  snouting 
slogans like  mantra. But what have we 
done in concrete terms to give aid   and 
assistance   to those who are struggling for      
their birth right of freedom  and dignity? 
What have we done for the    people of 
Namibia?    What    have we    done for   
the  people  inside  South  Africa who are 
struggling? Did we come to the rescue of 
Mozambique when     it was attacked by 
South Afsica recently?    Imperialism is 
flexing its muscles in other parts of the 
world    as well.    It is doing so now more 
and more in Central and South America. 
We had EI Salvador, we had  Falklands, 
we had Nicaragua.     We   have now 
Grenada added to the list what have we 
done?    With new generation of arms, now 
a new arms race 

goes on w Europe against the wishes of 
the people. But, I suppose, there we can 
hardly influence the course of events, 
Mr. Deputy Chairman, Sir, we are today 

the leader of the Non-aligned Group.     
Fate    has placed us in that historical 
responsibility.    Non-alignment is the hope 
of mankind.     And yet Non-alignment 
seems to be moving in directions that 
make it almost ineffective.    There are 
people    who have declared their 
commitment    to the principles of Non-
alignment, but who are unable to follow 
the principles of     Non-alignment in     
their international     relations.      And    
the Bloc itself, the Group itself has ex-
panded so much and so rapidly that 
perhaps soon a time will come   when only 
two States shall remain outside and all 
others shall be paying    tributes to the 
principles of Non-alignment.   Sir, the net 
effect is that with the presence of Trojan 
horses inside the Non-aligned Movement,     
placed •there by both the Super Powers, 
the Movement is being slowly reduced in 
the eyes of the world to nothing more than 
pious postures in public.   Now, we have a 
responsibility.   The Prim? Minister said 
that we want to bring the   Movement   
back on the rails.    I wish she would do so 
at this critical juncture.  But shall we not 
begin by setting an example ourselves?     
The Movement is weak    because we are 
not prepared to set an example. We are not 
prepared to call a spada   a spade.   We are 
not prepared to name the aggressor in 
Grenada.   We     are not setting our own 
example, we are not prepared to make a 
sacrifice   ir-, the interest of South-South  
co-operation.   We are not prepared to give 
a new direction to our trade and economic  
relations.    And     we are not prepared to 
stop and    contain    the arms race in  our 
own part of    the world, the sub-continent 
of      India. We are not anxious to hide the 
till towards one Super Power from   the 
public gaze.   We seem to reveal in it. 

And about the biggest issue of our 
times, the restructuring of the world 
economy,   the  Prime  Minister     went 
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fto the United Nations as the leader of the 
Non-aligned Group to make a new call to 
humanity, to take the message of the 
Non-aligned Group to the international 
community. And it was to be a grand 
show. All heads of State of non-aligned 
countries and heads of Governments were 
invited ito be present on the occasion to 
extend moral support. But, what did (the 
non-aligned group prove? Did it prove its 
solidarity when only 13 or 14 odd nations 
out of more than IOO were present on 
this occasion? It was neither a tribute to 
Madam Gandhi's leadership nor a tribute 
to the solidarity of the movement. And. 
ihat is the trend that we must take note of. 

Sir, when I survey the bilateral scene, I 
find an even more distressing picture. 
The people of Indian origin in many parts 
of the world continue to be treated with 
iU will; their dignity being attacked or 
every turn, whether it is Burma cr Sri 
Lanka or even the United Kingdom, 
which is proud of its civilisation. Our 
trade gap seems to show no signs of 
narrowing down. But for our oil men we 
would have been in a real jam and there 
is no breakthrough in the field of exports. 
(Time bell rings). Sir, I will need minutes 
more. 

MB.  DEPUTY    CHAIRMAN: Ple-
ase complete in three, four minutes. 

SHRI SYED SHAHABUDDIN: Sir, 
the development assistance that we need, 
and I have put myself on record in this 
House as not being ideologically against 
development assistance, seems to be 
drying up and we • shall soon reach a 
point where the annual borrowing shall 
not be adequate even to pay the principal 
and the interest on the debts we have 
accumulated. Our bilateral relations with 
our neighbours are at a low ebb, as I 
pointed out just now. My question is, why 
is it so? 

Sir, the foreign policy of any country 
is basically the projection of its own 
internal poHcy. Here, inside the country 
we are obsessed      with 

prestige, with glory. So we are in the 
arena of international affairs as well. The 
sycophants and the drum-beaters of the 
regime say that Mrs. Gandhi has reached 
India's international prestige to 
unprecedented heights... 

AN HON. MEMBER:   Zenith. 
SHRI SYED SHAHABUDDIN: At the 

same time, she herself never forgets to 
mention our insecurity. Our insecurity 
appear? to have reached unprecedented, 
unfathomed dep'lis. I do not see how the 
rise in prestige goes with the loss of 
sense of security. 

Now, my point, Mr. Deputy Chairman, 
is that the Prime Minister uses this 
'security' as an input for internal political 
purposes. She creates a scare, a panic, 
almost a mass hysteria, a fear psychosis, 
in the minds of our people, who had 
under the leadership of Mahatma Gandhi 
learnt one thing that is, to shed their fear. 
She sees foreign hand and, her 
Government sees foreign hand behind 
each and every problem of our own 
making and we are after g^ry, wasting 
time on totally unnecessary trivialities, 
ignoring vital issues, vital regions having 
far-reaching repercussions, casting our 
eyes far and wide and looking for invita-
tions, for headlines in the foreign press. 
Indira Gandhi is hungrv for recognition 
not just as Rashtro-mn+a, but as Jagat-
mata. This is not the heritage of Pandit 
Jawaharlal Nehru. But, perhaps, the lady 
wants io prove tha* she must go down in 
history as a contemporary figure greater 
than Pandit Jawaharlal Nehru. 

Internally, Sir, you know that all 
wisdom, a1! intelligence, ali insight is to 
be found onV in one person. In foreign 
affairs also it is to be found in the same 
person. So. the reason why we are not 
effective in fore j sm affairs is that the 
institutional system has totally broken 
down in the Foreign Office. It has 
col'ansed as an instrument of assessment, 
evaluation, analysis, providing options to 
the Government, taking part in de- 
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making. It aU ia revealed from the top. It 
cornes down. The Foreign Minister 
articulates it extremely well. I wonder 
how much part he takes in formulating it. 
Sir, today what we need is a change of 
emphasis, a change of priority, a change 
of style. Let there be a less personalised 
diplomacy and more institutionalised 
foreign relations. Let there be less quest 
of glory and prestige, less flowers and 
champagne, less of cocktail parties, and 
less of merry-go-round, less of the 
musical chair of visits and conferences. 
What we need is, facing the sordid reali-
ties of contemporary international life, the 
prevelance of hunger, malnutrition, 
disease, deformity, illiteracy all over the 
world, of which we have the largest share 
in the entire world. What we need today 
is plain talk, facing hard realities and hard 
bargaining. But what do we And? What 
we achieved under the Non-aligned 
Declaration, we gave away under the 
CHOGM Declaration. Under the name of 
consensus, we have diluted many an 
important concept particularly in the 
economic-sphere to a point where we 
have come to nothing. 

Therefore, I would request that 
Government should recall that dip-
lomacy is not a style, it is not protocol, if 
is not exchange of niceties, it is not social 
calk it is the application of intelligence to 
the relation.; among the nations in 
pursuit of certain interests. 

Our diplomacy, as I said, is well-
articulated; but over a period of time, 
even the Foreign Minister cannot induce 
or inject great originality into it., It" 
begins to sound like a gramophone record 
sturk in its groove, and our entire 
speeches become long sermons which 
have long since lost their capacity to 
inspire anyone or to influence the power 
that be as we go on repeating them over 
and over again. Once we were the 
ideologue of the whole developing world; 
we provided the energy '.or the   
emergence   of  the  third   world; 

we provided ideas and the ideas flowed 
like sparks from the constant fall of 
hammer on the anvil, illuminating the 
dark pathways of the coldwar era. Today, 
we lack imagination and we fear 
initiative. 

Therefore, Mr. Deputy Chairman, 
I appeal to the Foreign Minister. Let 
us promote causes, not persons, and 
let us once-again swear fidelity to 
the principles of non-alignment to 
the principles of our dynamic equi 
distance between the super powers. 
Let us call a spade a spade; let us 
not act out of fear; let us not speak 
out of hysteria; let us not fall under 
blackmail and let us recapture the 
elan of Nehru era. , 

 

The House then adjourned for 
lunch at nineteen minutes past 
one of the dock. 

The House reassembled after luneh at 
eighteen minutes past two of tbe clock, 
Mr. Deputy Chairman in the chair. 
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He has tried to reconcile the irrecon-be 
pleased to state: 
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SHRI SUKOMAL SEN (West Bengal): 
Sir, we have entered into a discussion 
today on a very serious issue, the 
international situation, and we are 
discussing this issue in this House when 
actually the sky is overcast with the 
danger oi a thermonuclear war. In fact, 
the whole world, the entire humanity has 
been brought on the brink of war. 
Nobody knows what will happen 
tomorrow or the day after tomorrow. We 
find that in various parts of the world, 
aggression is being committed, the 
independence of nations is being snatched 
away, peopl* are being killed by bomb-
throwing, by shelling, and stockpiling of 
nuclear armaments is taking place when 
more than half of the world is going 
hungry. In this situation, India) as a very 
big nation, has a role to play. And today 
we will have to discuss dispassionately 
actully what role we are playing and, if 
we continue this policy, what role we will 
be playing in the near future. We have 
Just concluded the CHOGM. The 
CHOGM is only a part of the Interna-
tional situation. I will come to it later on. 
But we find that just recent- 

ly a very tiny country, Grenada, was 
invaded and occupied, and i*c indepen-
dence snatched away. We find that 
Lebanon is being bombed; it ia not only 
being bombed, but attempts are being 
made to dismember the country. What 
will happen to Lebanon? Nobody knows. 
We find that the duly elected Government 
of Nicaragua is being attempted to be 
overthrown. Forces are being encouraged, 
being equipped and being unleased, to 
overthrow the legally established 
Government of Nicaragua. We find that 
when Geneva talks on the limitation of 
intermediate nuclear missiles were going 
on, at that time, installation of nuclear 
missiles was taking place in Great Britain 
and West Germany and other NATO 
countries. Now we will have to 
distinguished the enemy and the friend. 
We have such a situat'on when tight-rope 
walking or blurring the truth or evading 
the truth is no solution. We have done 
enough of it. Now it ig high time that we 
abandon that policy and call a spade a 
spade. Who invaded Grenada? It is the 
US imperialism whicii brazen-facedly 
invaded Grenada and subverted its 
independence. 

[The Vice-Chairman (Shri Syed, 
Rahmat Ali) in the Chair] Who bombed 
Syrian position anof Lebanon? Who were 
the forces who were working for the 
dismemberment of that country? Who are 
the forces who are trying to destablise the 
entire West Asia? It is the US and her 
accomplices like Israel and other forces. 
Who took the decision of installation of 
missiles in Great Britain and West 
Germany and other NATO countries, 
particularly at a time when talks were 
going on between Soviet Russia and Us 
on the question of limitation of 
intermediate nuclea1" armaments Who? It 
is the US. It is the US and her 
accomplices and shamelesscohorts Great 
Britain, its Prime Minister Margaret 
Thatcher, West Germany Chancellor, the 
heads of NATO countries. They, along 
with US, they decided on that when the 
talkg were going on, they would torpedo 
the talks.    So you have to dis- 

313 Motion re. [7 DEC. 1988] ^TPoHcy of 314 
International situation Govt, of India 



 

[Shri Sukomal Sen] 
tinguish between the friend and the foe. Mr. 
Minister, when CHOGM was inaugurated in 
the city of Delhi, where had y°u been? You 
had rushed to West Asia What for? Because, 
the entire West Asia was under fire. And who 
was responsible for the conflagration of the 
entire West Asia? Who was responsible for 
destablisation of that part of the world? Did 
you find the hand of the Soviet Government 
'here? Or you did find the TJS as the most 
shameless aggressor there? You found that it 
was the US' who was committing the 
aggression there. It is the US, in conjunction 
with its accomplices like Israel and other 
countries, who were trying to smash the 
resistance of the Palestinian people and 
thwarting the at.empts of solving the 
Palestinine issue. They are trying to annihilate 
the entire population of that part of the world. 
So, this is the situation. Where ie therefore the 
scope for tight-rope walking? I would say it is 
not tightrope walking, rather it is an attempt to 
shield the crimes of the criminals. I would like 
to say that our Government hup unfortunately 
failed to pursue a "lear-cut policy to tell the 
world. "Look, here is the enemy, here is the 
coe. and here is the friend.' You were 
propounding the theory of two super towers. 
What is the meaning of this theory? lt means 
Soviet Russia as well as US are equally 
responsible for the danger towards which the 
world is heading. Mr Minister, do the facts 
prove that both the USA and the Soviet Russia 
are equally responsible for pushing the world 
towards a thermo-nuclear war? The facts 
prove otherwise. The Soviet Russia time and 
again came out with proposal after proposal 
for limit-.ion of nuclear armaments. The 
Soviet Russia made proposals for reduction of 
SS-20 missiles. The Soviet Russia even was 
prepared to do it un'lateral-!*v in the Eastern 
Europe and the European part of Russia The 
Soviet Russia ca,me out with proposal after 
pronosai upto the extent of declaring that 
Soviet wont be the flrst to use nuclear bombs 
so that the world can 

live in peace, so that the danger of a thermo-
nuclear war is warded off. Who sabotaged 
these efforts of Soviet Russia? These efforts 
were sabotaged by the USA. But the 
Government of India has never been able to 
condemn USA in a forthright manner. USA is 
the most aggressive imperialism in the world 
which wants to dominate the world. And for 
the purposes of domination, they want to 
anhilate the people and snatch away the 
independence of nations. Their aim is to 
involve the world in a thermo-nuclear war, no 
matter whether the mankind survives or not. 

I found that even when the Geneva talks 
were going on, Margaret Thatcher, with a 
marginal majority in the Parliament and 
despite passionate protests by millions of 
people not only on Great Britain, but 
throughout the West Europe, against 
installation of missiles in Great Britan, West 
Germany and other NATO countries, got them 
installed. With the deployment of these 
missiles the Soviet Russia withdrew from the 
Geneva talks because then the talks became 
meaningless. But did you condemn USA in a 
forthright: manner that they committed a great 
crime against humanity by installing these 
missiles in West Germany and Great Britain, 
particularly at a time when the talks were 
going on between the Soviet Russia and the 
USA? You did not condemn the United States 
of America. On the other hand you 
propounded the theory of equation of two 
superpowers. Tliis was when even the national 
press which is not pro-Russia or pro-
Communist such as tthe 'Hindu' the 'Hindustan 
Times' and 'Amrit Bazar Patrika' came out 
with forthright condemnation of the US action 
in conjunction with their accomplices in Great 
Britain. West Germany and other parts of the 
world. Thev sabotaged the talks. Thev 
torpedoed the talks that were going on. They 
did not want the talks to succeed. They were 
afraid that if the talks succeeded their plan to 
arm Europe with missiles wou'd not succeed. 
What happened to Grenada and Nicaragua? 
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"Vou did not condemn the USA when Grenada 
was invaded by them on a dangerous pretext. 
In the CHOGM also you did not condemn by 
naming USA for that. In your declaration you 
only deplored the lose of lives in Grenada, but 
not the lose of independence of Grenada. What 
is the meaning of this tight-rope walking or the 
theory of equation of two super-powers? A 
small countiy was invaded by a big imperialist 
power and the small country lost its inde-
pendence. It became helpless. Still you did not 
name the aggressor. You failed to do it_ You 
failed to tsay that the U.S. imperialism is 
committing aggression in Central America and 
Nicaragua. Nicaragua's independence has been 
threatened by the U.S. and thr U.S. inspired 
small countries like Honduras. You could not 
name them. You: could not name the USA It is 
Ihe US imperialism which has created danger 
in the Indian Ocean, in Diego Garcia. You talk 
of super powers. But hai? Soviet Russia come 
to the Indian Ocean region for establishing 
base?:? Who has established bases in the 
Indian Ocean, in Diego Garcia? It is" the USA 
and not Soviet Russia. Who is supplying lethal 
weapons to Pakistan which is endangering the 
security of India? It is not ths Soviet Union, 
but it is' the USA. In Sri Lanka also, Sir,... 

THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT AU): Your time is over now. 

SHRI SUKOMAL SEN: I will finish in 
five minutes. 

THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT ALI): No. You have to finish in 
two minutes, 

SHRI SUKOMAL SEN: Yes, I will try to 
finish in two minutes. 

Sir, when the ethnic riots took place in Sri 
Lanka, we fo'ind that Sri Lanka appealed to 
Great Britain 'or help. So. this is the 
difference, thte is the distinction, between the 
USA and Soviet Russia.    But you still go 

on harping on the theory of two super powers. 
Sof Sir, I would say that you should come out 
with a clear-cut policy and you should call a 
spade a spade. You should identify the enemy 
and y°u should tell the whole world that the 
security of the entire world, that the security of 
humanity, is being endangered by the US 
imperialism. Not only that. Soviet Russia took 
counter measures when the Geneva talks were 
going on. The Soviet Union walked out of the 
talks and the USSB unilaterally abrogated the 
unilaterally declared moratorium on the 
installation of nuclear missiles in Eastern 
Europe and other parte of Soviet Russia and H 
is because of the counter measures taken by the 
Soviet Union that the peace-loving people of 
the . world are feeling secure And, Si" it is 
because of these counter measures that the 
USA was checkmated from earning superiority 
in nuclear armaments and prevented from uni-
laterally starting and plunging the entire world 
into a thereo-nuclea^ war. But now they have 
started feeling as to what will happen to their 
people, what will happen to that land, of the 
USA if the war is really triggered off. This 
time they are not going to remain unhurt and 
this time they are not going to be spared. Now 
they and their allies will feel what will happen 
to thero. So, Sir. it is because of the counter 
measures that 'the peace-loving people of the 
world are feeling safe and secure. So, you will 
have to come out with these facts distinctly and 
tell the people all about them. 

Sir, I feel that this theory of two super 
powers is a scandalous and shameful theory 
and sooner the Gov-' ernment cornes out of 
this theory the better it will be for all of us. I 
would therefore, request the honourable Ex-
ternal Affairs Minister to tKrow awiy this 
deceptive and bogus theory and to pursue a 
correct policy. 

Sir, I am just concluding. In NAM, we 
made some advance. Though we had some 
reservations even on the decla-ation of NAM, 
still we could say that we made some 
progress.   We 
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[Shri Sukomal Sen] can say that to a 
certain extent we identified the enemy 
and we also found the enemy. We named 
the USA as the aggressor, as having com-
mitted aggression in different parts of the 
world. But that position of NAM which 
we achieved, you have watered down in 
CHOGM. You have totally retreated. 
Now, you talk of a 'genuine' dialogue 
between the USA and the Soviet Union. 
When the USA is sabotaging all talks and 
when all the attempts of Soviet Russia are 
being torpedoed by the USA, you gay 
that there should be 'genuine' talks and 
there should be a 'genuine' dialogue 
between these two super powers, that is, 
the USA and the USSR. When the USA 
is going on with the deployment of the 
Pershing and Cruise missiles in Western 
Europe, how can you say that there should 
be a 'genuine' dialogue? Does US 
imperialism believe in a genuine dia-
ogue? What happened in Geneva? Wag 
there any genuine dialogue? Yet you are 
harping on these words like 'genuine 
dialogue' and I believe that this harping 
on such words like 'genuine dialogue', 
etc. would lead us nowhere except 
practising in self-deception. 

Then, Sir) you talk about North-South 
dialogue. I would like to know from the 
honourable Minister who stands in the 
way of a fruitful North-South dialogue? 
The British Prime Minister, Mrs. 
Margaret Thatcher, was here. What was 
her opinion? Can you spell it out? Who is 
actually standing in the way of a genuine 
North-South dialogue? W^o are (he 
people who are thwarting the process of a 
North-South dialogue? Is it not the USA? 
Is it not the Great Britain? So, we see that 
when they are thwarting all attempts at a 
fruitful North-South dialogue, you go on 
repeating the slogans like genuine dia-
logue, North South dialogue and you are 
not even identifying the forces 3 P.M, 

which are thwarting these at-
tempts. So, Sir, I feel that this sort, 
this type, of foreign policy 

that     you are    pursuing, or   this at-
titude of    toe    Govt,    towards    the 
international   situation,   is   not  helpful 
for the survival of the humanity, 
particularly at a time when humanity is      
being      threatened      with      a thermo-
nuclear      war,    with      total 
annihilation,     and   it is the   demand of 
the people of   the    country,    the 
demand   of   the    entire peace-loving 
people of the world, that the Government 
of India should come out with a distinct 
position, branding the USA as the 
aggressor, which has committed 
aggression in every part of the world, 
branding the USA as the worst and most 
pirate imperialist force which is trying to 
hold the entire humanity to ransom which 
is trying to plunge the entire world in a 
thermo-nuclear war, which is trying to 
subvert the independence of the countries 
one by one (Time bell rings.)    It is 
destablising West Asia.    It is arming    
Pakistan, helping  Ceylon  and 
Bangladesh, endangering th° security of 
India.    We should come out with this 
declaration. 

Lastly, I would ask what is the meaning 
of staying in the Commonwealth which 
has become a motley crowd? Tlie British 
Prime Minister is there. Small, tiny States 
are there. The aggressor and the 
aggressed are in the same club. When the 
aggressor is there, can the aggressed he 
also there. You have said somewhere that 
this club has now assumed huge pro-
portions and its membership has in-
creased. What is the meaning of this 
increase in membership? Can the 
aggressor and the aggressed, the tiger and 
the victim, remain in one .... (Time hell 
rings.) So it is high time that we refrain 
from indulging in the luxury of holding 
CHOGM, remaining in the 
Commonwealth and holding such big 
conferences, spending crores of rupees of 
this poor country. Bette:-we quit this 
Commonwealth, taking a distinct stand 
against imperialism Then only can we 
fulfil the asp.rations of the people Then 
only can we do our duty of saving the 
world from a nuclear holocaust. 

THE VICE-CHAIRMAN (SHRI 
SYED RAHMAT ALIV Mr. Shyam 
Sunder Mohapatra. 
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SHRI SHYAM SUNDER MOHAPATRA 
(Orissa): Mr. Vice-Chairman, Sir, I am 
grateful for the time given to me. I urge upon 
you to give me a little more time, because this 
is the only subject on which I speak in the 
Rajya Sabha. 

SHRI V. GOPALSAMY (Tamil Nadu): 
Actually, we want to hear you. 

SHRI SHYAM SUNDER MOHAPATRA: 
Sir, for the first 18 years after independence 
we thought it was the Nehru era. For the last 
one decade it is the Indira Gandhi era. Mr. 
Shahabuddin was saying that after the 
CHOGM Conference Mrs. Gandhi wanted to 
go down in history as greater than Jawaharlal 
Nehru. Sir, no mistake: like father, like 
daughter. 

Sir, the history  of  India's  foreign policy is the 
foreign policy which was laid down during the 
long history of ihe Indian National Congr.;.:s. 
Sir  our support to the Chinese people during 
the Manchurian crisis,    when   Japan invaded 
Manchuria, our support to the Abyasinian 
people when Mussolini invaded Abyssinia,  Pt.  
Nehru's   article in the Manchester Guardian 
when the Nazis   raided  Czechoslovakia  on  
the ground that  there  were five million 
Sudaten  Germans  in  Czechoslovakia, our 
support to the Africans, our support to the 
Asians, our cause with the Afro-Asian 
solidarity    is the basi? of India's foreign 
policy today.   Sir, the question is the 
international situation and India's foreign 
policy.   Sir, I must say   that   the   
international   situation which was between 
1949 and 1962, the Indo-China War, was the 
same what fronted  with the Korean  crisis.  
Gen. Mc Arthur    wanted    to  invade     the 
whole Korea  and  unite jt under the umbrella  
of  imperialism.  Nehru   supported  the  cause     
of     North  Korea through Sir Benegal 
Narsingh Rao in the United Nations  and  but 
for Jawaharlal Nehru     today the  Koreans 
would have been in ihe hands of   the 
Americans.   At this hour, on this day, about  
50,000     American  soldiers  are 

on 38th Parallel under the flag of the United 
Nations. 

Sir, the first decade after Independence was a 
period of crisis for the people who were 
fighting a S - i n t  the onslaught     of       
imperialism.      Sir, it  was  the  Indo-China   
Wary it   was African.    When Jomo Kenyatta    
was chained and dragged on the street Pt. 
Jawaharlal Nehru sent  Dewan  Chaman Lal to 
fight the case.    All the African.   When Jomo, 
Kenyatta    was Jawaharlal Nehru for 
inspiration, for guidance, for courage, for 
conviction and for tenacity and today,   all   the 
non-aligned countries, the down-trodden, the 
have-nots, the people    who are struggling    
against    imperialism, against Apartheid, 
against    racialism and against colonialism 
look to India's leadership  in the world.   Mr.  fc 
.aha-buddin has said that CHCGVI was an 
extravaganza.    Does  he     understand the 
meaning of war and how   much devastation  
and    crisis a     war    can create?    I was in 
Japan last year in the peace march in 
Hiroshima    and Nagasaki    when    a    million    
people paraded in the streets for the cause of 
peace.   I saw with my own eyes the children 
maimed and deformed faces of people, 
thousands of them, lakhs of them crying for 
peace and urging for peace.   That was the 
situation when the war ended.    Today,    the    
Inter-Continental    Ballistic    Missiles,     the 
Atom  Bomb,    the Hydrogen     Bomb, the 
Neutron    Bomb,    the    Chemical Bomb, all 
these have terrorised    the whole universe and  
the body politic of this whole world. Now that    
the United States has sent missiles to be posted 
in different parts of    Europe and Mr. 
Andropov has given a statement that Russia has 
also the matching capacity, the whole world is 
under the shadow of a crisis, a crisis    un-
foreseen, a crisis    unprecedented.    I must 
admire the    courage    of    Mrs. Gandhi and    
the    Foreign    Minister, whom I call the 
Castlereagh of    the Government of Great 
Britain.   When there was the Italian war of 
unification,  Castlereagh  was    one    Foreign 
Minister being under the urr>i rei|a of British  
imperialism,     who  supported 
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Italian war of independence, supported all 
liberal movements in the world and went 
down in history as the British Foreign 
Secretary who was for the cause of peace. 
Mr Narasimha Rao is not a globe-trotter. 
He has lack legs. He goes from country to 
country. When CHOGM was here, he 
was for the cause of Palestine. The cai.se 
of Palestine ls «s sacred to us as to the 
whole Muslim world and the Arab world. 
We have been supporting the case of 
Palestine since the day of Mahatma 
Gandhi and Pandit Jawaharlal Nehru. 
Much before the Arabs were awakened to 
the cause ol Palestine, the Indian National 
Congress, in different resolutions, 
supported the casue of Palestine. Mr. 
Narasimha Rao, with all courage, with all 
tenacity, taking his colleagues, went *o 
Kuwait, went to Syria to discuss the 
Palestinian question with the Arab 
leaders. That is the irony of history that 
today the whole Arab world is divided. 
Today, Yasser Arafat is facing his 
political doom. Today, Syria and Libya 
are on one side and President Saddam 
Husain is on the other side. Lebanon is on 
a differen: side and the King of Jordan 
has taken a different posture. All of them 
are Arabs, They want one Arab culture, 
one Arab world, one Arab community 
and yet they are so much divided. And 
how difficult is it for the Indian Foreign 
Minister to build a bridge among all 
different sectors? How to build the bridge 
and bring a solution to the problems? 
How to bring about a compromise? It is 
no n-f.-n-1er that he has put his whole 
mind and soul to arrive at a very positive 
solution of the Palestinian questions. 

India's non-alignment policy is not 
neutral. Pandit Jawaharlal Nehru told 
this Parliament long back: 

"As I have said repeatnil.'y x do not 
like the word neutral as being applied 
to India's foreign policy. It i.s not even 
a positive neutrality. But the important 
fact is that we tre committed tj ,'arious 
policies, various urges, various 
objectives and various principles." 

Very much so. It was what Pandit 
Jawaharlal Nehru said. Mrs. Gandhi's 
policy is neither right, nor left. When she 
was asked by the journalists in 
Washington last time when gh^e visited 
America—"Madam, are you left to the 
centre Ox are you right to the centre or 
are you left or are you right"—she said: 
"I am erect, India is erect, neither left nor 
right." That is the policy of the 
Government dt India today. 

We are with Russia for a different 
cause. The cause is that Russia is one 
socialist country in the world which 
stands by the people, people fighting 
against imperialism, fighting against 
colonialism, fighting against Apartheid in 
South Africa, people supporting the cause 
of Mozambique, Botswana. These are the 
people who aie fighting. 

The people of Grenada have been 
crushed today and President Reagan is no 
less than Margaret Thatcher. Argentina's 
sovereignty over Falkland has been 
accepted by the non-aligned nations and 
our Foreign Minister said in the 
Consultative Committee that India 
accepts the sovereignty of Argentina over 
Falkland, a tiny dot in the map of the 
world, completely invaded, pulled down, 
crushed te. the ground and demolished by 
Margaret Thatcher because she wanted to 
win ejections. I was in England when 
Mrs. Margaret Thatcher visited Falk-
lands. And every day in the media, in the 
TV, in the BBC, with all manipulation 
and mobilisation, Mrs Mar-great Thatcher 
was projected as a saviour of Great 
Britain. And that is what President 
Reagan has done in Grenada because U is 
the election year and President Reagan 
wanted te show his bravado to the world 
that President Reagan stands as the leader 
of a very, very strong power. So, these 
super powers, whether it is America or it 
is Russia, whether it is Great Britain or 
France or the Federal Republic of 
Germany, they are tho birds of the same 
feather. 

Sir, SB far as NAM is concerned, if 
you  see  the  Delhi Declaration   how 
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much toil Government of India did. how many 
sleepless nights our Foreign Minister had to 
spend to bring all the NAM people together. 
Sir, it is not an easy task to bring all the diver-
gent opinions together. Does not consider for a 
moment that the NAM is a united house. 
Neither the CHOGM is a united houpe, nor the 
United Nations is a unite? house. And never 
the League of Nations was a united house. Mr. 
Tetelescu, who was twice the President of the 
League of Nations was in tears when he could 
not do anything for the Czechoslovakian 
people when entirely the League of Nations 
failed, before the invasion of Japan on 
Machuria, and when Czechoslovakia was 
raided. And Mr. Tetelescu had to leave his 
chair in frustration. Today, the United Nations 
is a divided house. I would not say as Lenin 
has said that the League of Nations was a gang 
of robbers. I do not say that. But the United 
Nations is a process. We have to be in the 
process. The process is to get the people 
together. 

Sir, imperialism is the last stage of 
capitalism. It fe not possible to bring reason to 
Mrs. Margaret Thatcher or to President 
Eeagan. It is possible to bring reason to Mr. 
Mitterand of France who is a socialist. Sir, 
Democrats are Democrats, Republicans are 
Republicans But the Labour Party and the 
Conservative Party, as far as foreign policy is 
concerned, they are one. They are not 
different. You may say that the Democrats are 
good or the Labour Party is good. But as far as 
their colonies are concerned, as far as the 
multi-nationafe are concerned, as iar as their 
economic supremacy over the small people is 
concerned, they are one. How difficult it was 
to bring a solution ss far as Grenada politics is 
concerned? Sir> if I could quote Mrs. Indira 
Gandhi, the Prime Minister reportedly ex-
pressed that 'the consensus reanched by a 
Community with widely different perception 
was important by itself; everything could not 
be achieved in one go. It is a step forward. 
'Sir, it is a step forward. Sir, let us understand.    
The CHOGM was not an ex- 

travaganza. It was to unite the-minds, it was 
to bring different people together, divergent 
views together. And that is the reason why we 
praise CHOGM as a step forward. Sir, Mrs. 
Indira Gandhi, said, and I quote: 

"India has not compromised on the 
principles... there must be measures to 
make the international financial institutions 
more receptive for the needs of the poor 
nations." 

Sir, today the whole world is divided into 
two power blocs. We have to go with one bloc 
or we have to go with another bloc. And India 
has taken the position that we do not go with 
any bloc. Let us not forget that when the 
Russian soldiers entered Hungaryj India 
protested. But, today, as far as Afganistan is 
concerned, India has taken a posture that all 
the foreign troops should withdraw from 
Afghanistan. But if the Russians withdraw 
from Afghanistan, the Americans and the 
British must also assure that there will be n0 
sabotage from their side. Today, in the 
international politics, sabotage is a part of 
diplomacy. Whether it is CIA or it is KGB or 
it is British 35 Apparatus, all the means to sub-
vert the independence of a country if they 
want to have the supremacy over them, 
whether political or philosophical or 
otherwise. And judging from that point of 
view, India's stand is very much correct. 
V.dia's policy has been very correct. Sir, 
India's role, as far as the border States is 
concerned, is a very important thing and it has 
been very constructive. And it has taken a long 
time to evolve a policy towards the border 
States. Sir, it is true that Zia-ul-Haq came to 
the Nonaligned Conference as the leader oi 
Pakistan, and it was a sight tO see Zia-ul-Haq 
speaking for the Non-alignment. And when he 
came to India, he cams with two flags—the 
flag of the Government of Pakistan and the 
flag of Government of India. It was a show of 
friendship. But when there was revolution in 
Sind, the spokesman of the Government of 
India sympathised   with   the people's 
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revolt against autocracy, people's revolt 
against oppression, people's revolt against 
fascism and militarism and there lies the 
strength oi India's foreign policy. 

Sir, India's policy towards China has really 
passed through many phases. Sir, the first 
phase was India's support to the Communist 
movement there when the Communists got 
freedom in 1949. And then it was a period of 
bhai-bhai when Chou En-lai the Prime 
Minister and Nehru the Prime Minister wanted 
to bring the two people together. India and 
China constitute one-third of world popu-
lation. Thirtyfive per cent of world population 
live in India and China. It is prudent, it is wise 
and it is imperative that these two countries 
remain in peace. I must thank Mrs. Gandhi 
that after a long spell she brought the two 
countries to an Ambassadorial status and last 
year when Mr. Chu Tu N visited India as the 
head of a large delegation, Mrs. Gandhi told 
him that friendship is like a house, you have to 
build the house brick by brick, and today the 
fourth official level talks have just concluded 
in India, and' thsis is a step forward. Sir, it is 
not possible to bring the two countries 
together as far as outstanding problems are 
concerned. Ten thousand square miles of India 
are still lying in the area of China. It is not 
possible to solve the boundary question so 
easily. But there is nothing wrong to make a 
stride in the right direction. There is nothing 
wrong to have a round table conference to 
have, at least, a discussion on culture, educa-
tion, industry and commercial collaboration. 
All these would be steps in the right direction. 
Mrs. Gandhi has taken good courage and our 
Foreign Minister has accorded perception to 
reality and they are trying to bring these two 
countries together. 

Sir, the issue of Tamils in Sri Lanka has 
caused great stress and strain on all of us. Sir, 
the Tamilians are as good Tamilians in 
Ceylon as Tamilians in Tamil Nadu. Their 
cause is our cause. If there is oppression on 
any Tamilian in Ceylon, the Tamilis in India 
feel it is oppression on them. It is the sagacity 
of Mrs.  Gandhi,  the     prudent  attitude  she 

took, the great strides she made by sending 
Mr. Parthasarthy there, the initiative our 
Foreign Minister took in Colombo, which 
have completely demonstrated India's strength 
in peace and solidarity and India's friendship 
which Mrs. Gandhi wants to demonstrate for 
the border countries (Time bell rings.) Today 
Mr. Jayewardene has admitted that there will 
be no stateless persons and he wants to give 
citizenship to Ceylonese Tamils. If this 
utterance has come from Mr. Jayewardene it 
goes to the leadership of Mrs. Gandhi and the 
strength she has demonstrated before the 
Ceylonese people. Ceylon is no match to 
India. Tamil Nadu poiice is good enough to 
over-run Ceylon. But India believes in non-
violence and peace, which has been our creed 
from the days of  Indian  National  Congress  
till  today. 

Sir, today India's role in Latin America has 
been ot* great appreciation. Sir, the 
Argentinians, the Venezuelian people, the 
people of Mexico, they all appreciate India's 
foreign policy. The Central America has 
become a revaging ground for the American 
imperialism, whether it is Honduras, of EI 
Salvador, Nicargua or Cuba, these countries 
are in constant fear of American imperialism 
and the people of EI Salvador, Nicargua, 
Guatemala, Honduras are up in arms against 
the imperialist block. Here comes the 
leadership of the NAM. It is to the credit of 
the Indian people that Mrs. Gandhi is the 
Chairperson of hundred odd non-aligned 
nations. Non-aligned world is a process. Non-
aligned world, according to Jawaharlal Nehru, 
is a platform. It is a platform to gather so 
many people so that it will constitute a 
strength against super powers like America 
and Russia. NAM, the third world, has 
become a super power with its strength. In this 
background I say that in the present-day world 
situation, in the context of global politics, 
India's foreign policy has been by far the best. 
There could not be anything more to achieve 
than what we have achieved in the CHOGM 
conference, in the last NAM conference and 
during the marathon tour of Mrs. Gandhi to 
East Europe... her tour to America, her tour to 
Australia, the conference of North and 
South—these are  the  achievements during  
the last    3; 
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years when Mrs. Gandhi and Congress Party 
were returned to power in 1980. During the 
last 3 years at least, as far as international 
relation is concerned, we have had these 
achievements, and these will go down in 
history as spectacle of India's foreign policy 
since independence, Thank you. 

SHRI JASWANT SINGH (Rajasthan): Mr. 
Vice-Chairman, Sir, the motion, the debate or 
the discussion is on a treasury motion on the 
current international situation and the 
Government of India's policy in respect 
thereof. It would have been— it is my 
submission—more befitting if the hon. 
Minister had initiated the discussion by 
elucidating what the current international 
situation is and where does the Government of 
India stand. It is a frequently heard truism that 
in international affairs, quite often, nations are 
recognised as standing where they sit. I am 
certainly at a loss to understand, and am in 
sympathy with my former colleague who 
wandered into history and into Gautam 
Buddha and Diwan Chaman Lal etc., because 
the parameters of this afternoon discussions 
were not defined by the Minister. The Minister 
has a very easy task now after we have all 
finished, to get tip and say that what my 
colleague, Syed Shaha-buddin said is not so, 
or what Mr. Sukomal Sen said is not so and 
what I may say, is also not so. We do not 
know where the Government stands. So far we 
do not know what the parameters of today's 
discussions are. I would like to mention here 
that we face—I personally face—a major 
difficulty which is that I am unable to identify 
the central strategic thought which threads 
India's policy perceptions with its policy 
conduct. I am unable to identify devolving 
from that central strategic thought what are the 
tactical considerations which guide and govern 
Indian foreign policy, which are the 
contingency plans which have enabled the 
Government of India to cope with, situations, 
the international situations, as they have arisen 
in the last one year, or since we last had this 
debate. A related question is about the 
uncertainties of domestic politics; and here I 
would like to illustrate because it is again a 
frequently heard truism that after all, foreign 
policy 

flows out of domestic policy, and certainly I 
think the attendance in the House best 
examplifies the moribund state of our foreign 
policy, because if domestic attendance of the 
House is in any fashion a reflection of the 
activism on foreign policy, surely then it is an 
accurate reflection. The fundamental question 
is that gives the uncertainties of domestic poli-
tics, international change, economic pressure 
and technological developments what is the 
most feasible strategy for India to adopt in 
order to safeguard its internal sovereignty and 
to secure its external inteiest. The issue is so 
overriding and so complex that we have never 
argued it in any forum to its logical 
conclusions. Frequently, we are handed out 
statements which emanate from the 
Government and because the statements are 
emanating from a situation as its exists and 
because there is such a chronic paucity of sus-
tained strategic thoughts that it is precisely 
because of this paucity that on the 
Government statements, the Government or 
the South Block on themselves so touchy 
about discussing that which they themselves 
have not discussed. Now, there is another 
failing which I would try and not fall into. 
There has been a frequent mention of the 
person of the Prime Minister. I do think, we 
are discussing the current international 
situation and not the personality of the Prime 
Minister though I would like, in an aside, to 
add that each time the Prime Minister returns 
from a foreign tour, quite where the Congress 
Party gets the idea that she has emerged and is 
already the most accomplished international 
statesman in the world is left to anybody's 
guess. That the Congress Party should do this 
for their own benefit, and for their own 
surviral is understandable. But how significant 
is this factor in the discussion on international 
affairs is certainly not understandable. 

In this context, and in the absence of the 
Minister having identified what are the points 
in the current international situation which we 
are discussing, I would submit what I think 
are matters of concern. I feel, without 
attempting to cover the entire spectrum. East, 
west and disarmament is one.   These are not 
necessarily 
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in   the   order  of   importance   because   to 
have an order of importance in this kind of 
situation is  an exercise   in futility.   I think, the 
turmoil in West Asia, in which I include the 
Gulf, is a matter    of very considerable  concern      
internationally.     I feel,   the  unresolved  issue  
of  the  North-South  dialogue   and  the  
mounting    LDC debt are major issues of 
international concern.   Then,    the    situation    
in    Central America and     in the Caribean are     
also of  major   concern.   So  also Africa,   and 
nearer home, because the Prime Minister has  
been  so     emphatic   about  it.   I  do think,  our  
relationship     with our   neighbouring countries 
and the consideration of India's security 
environment are of significance and  importance 
to us in  today's, in this afternoon's discussion. 

To attempt to explain the nexus between our 
concept and our conduct of policy, I would  
like  Io     now illustrate   what has been   
India's  response   to  these   situations 
internationally.   We have,     in the recent past, 
had  two summits,    the non-aligned summit  
and   the  recent  meeting  of    the 
Commonwealth heads    of    Governments. 
India had the gratuitous honour of having the    
Chairmanship     of  the    non-aligned 
movement.   There have been certain non-
aligned   initiatives  taken   by India  as the 
Chairman in the last one year or so. And it  is 
for the House to determine  as    to how 
successful these initiatives have been, or not 
been   There is the continuing Iran-Iraq war.   
It is  also illustrative  of    the turmoil     in  the  
Gulf.   Sir,  I   beg   your considreation.    I   
am   appreciative  of   the political  
compulsions of the Minister    of State   for   
Parliamentary   Affairs.     If   he would like to 
have his conference outside, it will enable me 
to proceed.   I do appreciate his  compulsions.   
But   I think,    he ought to be appreciative of 
mine. 

In the non-aligned initiative, Iran-Iraq was 
was one. It is not judgement of any 
individuality ofr any personality. It is ah 
assessment of our policy. The non-aligned 
international, attempts at a non-aligned 
intervention, have resulted in nothing, as far 
as the continuing war between Iran and Iraq is 
concerned. France, with the kind of flippant 
attitude it has to the ques- 

tion of arms   supply is now moving  towards 
supplying more arms to Iraq, which may  well     
result  in damage   to  Kharaqt island, which 
may well result in the closure of the  Strait of 
Hormuz.    And    if anything  happens  to  the     
Kharag island and if the  Straits of Hormuz are 
closed, then, I think, it will be a matter of very 
deep  concern  internationally  and  certainly, 
India is not going to be left unaffacted by it.   In 
this context, what has been the Indian  initiative     
in  the  past one  year? What has been the non-
aligned initiative? Initiatives  may     have  been  
there  in the manner of going there but what 
results did we  achieve?   I     am   afraid,  I  
have    to. point out  that the war continues  as    
it has done and the danger to the country and 
internationally remains as it did.    On Indian 
Ocean a   number of  other colleagues  have 
spoken.   I  shall not elaborate the  point.   It  is 
again illustrated  by the disparity   that   has  
appeared   in  the  pronouncements of  the  Non-
aligned Conference and the pronouncements at 
the Commonwealth  Heads     of Government  
Conference.    I do not think it is necessary for 
the Prime Minister to be so combata-tively  
defensive   about  India  having    retained her 
position.   These     are international 
conferences.   We are adult enough to 
understand that  in these  international 
conferences it is not the national    view point  
which     is put across, there  is    a process of 
consensus-making and it would be more 
befitting for the Prime  Minister to come 
forward and say that this is an international 
conference, it is not    a conference where India's 
viewpoint  is asserted and we have had to find a 
consensus. After all, to me personally, the 
Commonwealth is afflicted with the same kind 
of ethic which is presently available only tn 
some of the more indigent London clubs. I 
cannot really    see anything purposive, 
deliberate or directional about it. 

Sir, the sad story of the PLO—I am 
appreciative of the physical efforts that the 
hon. Minister of External Affairs has made, I 
am appreciative also of the last minute Non-
aligned initiative in the form of despatching a 
cosmetic group Of Foreign Ministers to go 
and make an effort at the last minute to save 
Yasser 
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Arafat. PLO is in a turmoil. The effect of this 
cosmetic effort was best demonstrated one day 
after they returned when the Saudi peace 
proposal was put across and assumed to be 
accepted. Despite this because of Syria's 
intransigence Yasser Arafat continues to be a 
prisoner tn Tripoli, unable to leave. I am afraid, 
[ cannot cite our intervention have either as a 
country or as the head of the Non- -aligned, as 
an example of success. 

Lebanon; Lebanon's is a very sad story. lt is 
reflective of the tragedy that is affecting the 
whole of the Arab world. Because of the 
PLO's travails and because of difficulties in 
Lebanon, the larger question, the larger 
continuing question of the Arab-Israel 
situation, the Arab-Israel conflicts has been 
pushed into the background. The United States 
of America has emerged on the scene as a 
protagonist. The Soviet Union has emerged on 
the scene sitting in the background, waiting 
for one of the super power protagonist, which 
is the United States, to make a mistake and 
benefit out of it. Because of the continuing 
travails of the PLO and the Lebanon, the 
question of Israel has been put in the 
background. In this context, what has been 
India's initiative, what has been the Non-
aligned initiative? I am afraid, I cannot cite 
either as an example of our success. 

Sir, now to what I would like to call the 
Grenada-Afghanistan syndrome. It is not just 
a simplistic question of whether the aggressor 
nation has been named or not named, in which 
document it has been named or in which 
document the name has been omitted. 
Somebody asked me a question the other day, 
what are your views on Grenada? Quite 
seriously the question was asked and I was 
able to point out that if the Grenada 
philosophy had to be accepted, then given the 
uncertain situation in Punjab, I hare serious 
reservations in my mind if tomorrow marines 
are not to come and land in Christian Medical 
College at Ludhiana. This is unbelievable, 
absolutely incomprehensible. There is a group 
of nations in the Carribean, independent and 
sovereign, of whose association the 
abbreviation to 

be unscrambled you have to refer to a 
dictionary. On the basis of the support sought 
by that group. ..(Time bell rings).. Sir, I will 
try to finish very quickly... Grenada is 
invaded. Whether the compulsions are 
domestic politics or whether the reasons are 
fhe absolute mindlessness of Reagan policy, 
the fact still remains that Grenada and 
Afghanistan represent the same syndrome; 
they represent a kind of anomy which has 
come to afflict fhe world. If the world is not 
the preserve of the Super Powers, it would 
have been our expectation that India as the 
Chairman of the Non Aligned Group would 
have provided the necessary leadership fh this 
context. 

Sir, I have to now necessarily rush. On the  
question of  LDC     debt,  the North-South 
dialogue,     I hope    that the    hon. Minister  
of  External  Affairs  would    not treat my   
remark  flippantly when I    say that  the  
initiative  was   taken   with  great fanfare 
because of what my friend    and colleague,  
Mr. Shahabuddin,  said,    Prime Minister's 
penchant for     summitry,    and great 
announcements were made on    the occasion   
of  the   UN   General   Assembly meet that   
because of the initiative by the Non Aligned, 
we are going to collect the whole  of  the  Non  
Aligned  world  there, that it will be aU the 
Third World    and that we will demonstrate to 
the first and the   second  worlds     that   we,   
the    Non Aligned, are now standing up asking 
for a  meaningful     North-South dialogue.    I* 
is a reflection of the failure of our diplomacy  
that   special   emissaries had  to    be sent  to   
President  Mitterand   and     Prime Minister 
Trudeau    to  attend    the    meet. There was 
hardly any attendance from any Asian 
countries.   Those, which my friends and  
colleagues   would     like  to  cite    as friends 
of India—the Soviet Union    and the    Eastern    
bloc—refused     to    attend. (Interruption)    
These are not judgements of individuals which 
one is making; these are   judgements   of   the  
direction  of  o'ur policy.   I do submit that this 
is not    by any  standards an  example     of a 
succeis story. (Time bell rings) Sir,    you     
have rung the bell twice.   I am aware of that. 

THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT AO): Because your time is over, 
Mr. Jaswant Singh.   I am very sorry 
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SHRI JASWANT SINGH: I understand it. I 

will be very brief. I will attempt to speed up. 
On the question of the recently concluded 
Commonwealth Conference, I had really 
looked forward to the Minister's statement. I 
must submit that I was not disappointed by the 
statement made by the Minister. I knew that 
the statement was not going to say anything 
that we did not already know and the Minister 
has succeeded eminently in that endeavour. 
The statement on the Commonwealth 
Conference is an essay on Commonwealth. It 
really says very little that was not already 
known. I would specifically ask for the 
Minister's .indulgence to answer one or two 
questions in the context of the Commonwealth 
Conference. Is it correct that during the Con-
ference, some African and Caribbean 
countries took objection to India's membership 
of the Antarctica Treaty on the ground that 
because of our having recently joined it, we 
have consented thereby to sit around the same 
table as South Africa and thus, by implication 
have compromised our virginal purity on 
apar-theidl 

In the declaration, of which I still do not 
have a copy and about which I would request 
the Minister to do us the courtesy of providing 
one, there is no mention of the country that 
invaded Grenada. I would be happy if he 
would enlighten us as to the reasons for it. Is 
the Commonwealth likely to take any 
initiative—irrespective of Secretary-Generafls 
premature announcment about it—for the 
institution 

of a Commonwealth peace-keeping force so 
that the Grenadians are able to determine their 
own political dispensation? And does the 
Government of India intend taking any 
initiative with the Government of Greece, with 
whom the Prime Minister recently 
demonstrated a very touristy affection or 
attachment, to ensure that following upon the 
unilateral declaration of independence by the 
Turkish-held Cyprus, the situation will not be 
further aggravated by Greece unilaterally 
declaring its claim on the Aegean? Sir, I 
would take a minute to talk about the security 
environment, because the Prime Minister for 
purely domestic politics has been considerably 
highlighting this aspect of the situation that the 
country faces. And, while highlighting the 
security environment of the country, 1 would 
very briefly take in the question of our 
relationship with our neighbourhood and 
would like in the process both to caution the 
Government and also put across my point of 
view. 

There are three principles I would like to 
submit to the hon. Minister. First, the 
Government quite often says that we are bound 
not to have any super power intervention in 
our region. I would submit to the Government 
to consider that it is precisely because of the 
Government's abrasive attitude towards our 
neighbours and the resultant fear that is created 
im our neighbourhood that super powers step 
in. Please consider this proposition and see 
what a great fracture lies in your policy 
perceptions. Second, I would submit to the 
Government and to the hon. Minister of 
External Affairs that perpetuating hostility is 
equal to very poor policy. I do not want to 
elaborate this. We seem to be falling into the 
trap of perpetuating hostility with our 
neighbours, more particularly with Pakistan. I 
cannot for the life of me see sense in per-
petuation of hostility. It is. hardly ever a good 
policy. Third, take the question of non-
intervention. We continuously talk of non-
intervention. I would caution the Government, 
in the context of Sri Lanka, which is an issue 
very close, very dear to Indian concerns, that 
our involvement with Sri Lanka sentiment has 
gone to an    extent where     things haye 
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become very difficult. Consider the con-
tingency that no settlement take* place in Sri 
Lanka. What would happen? Where would 
they go? Consider the contingency that the 
rest of the Sinhalese in Sri Lanka do not also 
consider themselves as totally separate from 
the Indian psyche, Indian  ethos. 

The South-Asian Regional Conference was 
a welcome step, but things got defeated 
thereafter. 

With Bangladesh and Nepal we are having 
the problem of immigration. With the recent 
incidents in Siliguri, for the first time, we hear 
about the need to control the free movement 
of Indians to Nepal. This is not an example of 
success. The Bangladesh President, President 
Ershad, says; Do not build a fence along the 
border.. This is also not an example of 
success. I have already spoken about 
unresolved issues with Pakistan. I would now 
again underline it. On the question of the 
People's Republic of China, I do submit that 
our talks with them have gone well beyond 
the question, well beyond the limit of any 
settlement at the level of officials. Political 
initiative, political courage, political 
statesmanship and political initiative is what is 
how needed to normalize our relations with 
the People's Republic of China. 

Sir, I would omit some of the other things 
that wanted to cover and, in conclusion, come 
to just one or two submissions. I would submit 
for the Government's consideration, and for 
the hon. Minister of External Affairs' 
consideration, that non-alignment is not a 
value, non-alignment is not a goal, non-align-
ment is a policy instrument. It is a policy 
instrument. Please do not put it on a pedestal, 
and do not put it across to us, that the 
Government of India's policy is non-
alignment. Non-alignment is an instrument of 
policy; and if you follow this thought, by 
following that thought, necessarily there will 
be a turmoil in your thinking and same results 
will emerge. •Sir, I do submit: please move 
away from global aspirations to our Asian 
realities. This has been the biggest weakness 
of India's foreign poicy since our 
Independence. Do move away from global 
aspirations to our Asian ipeality.        (Time  
bell  rings)    I    would 

conclude. Thirdly, discard the goal of 
hegemony of size. You talk about India's 
leadership. You achieve leadership by values 
and by examples. And in both these, either by 
subscription for values or by example, I 
cannot say that our foreign policy, its concept 
or its conduct, is a success. Sir, I do, submit 
that please resolve the confused issue of 
authority- for foreign affairs. Who is 
responsible for it? If I make a plea for 
institutionalisation, do understand that I am 
not making a plea which omits the political. 
The political is a necessary input, but 
institutional are your arms and limbs. Do not 
break the institution. The institution is today 
equipped, I believe with some of the most 
talented professional diplomats that any 
country has. Do not absolutely incapacitate 
them by making policy formulations such a 
hot house, a court atmosphere kind of activity, 
that nobody knows where policy is being 
formulated and the South Block and the hon. 
the Minister for External Affairs merely 
become articulators of it. 

Finally because this thought came to me 
which while the debate was going on, I would 
submit for the Government's consideration 
and for the hon. Minister of External Affairs 
that do take into account the need *or tactical 
changes, of course within the framework of a 
strategic concept. Establish both the strategic 
concept and your tactical options, 
contingency plans, so that the conduct and 
the content of our foreign policy moves away 
from its unconvincing moribund and ossified 
imagery. The challenge of a dynamic 
situation is not to be found by mistaking 
between consensus and confomity. 

Thank you. 
SHRI K. C. PANT (Uttar Pradesh): Sir, my 

hon. friend, Shri Jaswant Singh, has just 
asked us not to have global aspirations. I am 
afraid that in today's world which is totally 
interdependent, India must have global 
aspirations, because peace is indivisible, and 
war in any part of the globe in this nuclear 
age, affects everybody. Development is 
indivisible, and 
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it is not possible to have a sea of 
prosperity and islands of poverty, 
and we have seen today that even the 
developed countries cannot got out of 
recession, cannot speed up their pro 
cess of development unless the deve 
loping countries also manage to speed 
up their economies, the growth of 
their economies. The two are inter 
linked, and so, if we have the aspira 
tion of global peace, if we have the 
aspiration of global development, I 
think that is but a recognition of the 
realities today. It was not so perhaps 
a hundred years ago. It might not 
have been so even 70 to 80 years 
ago. But after the Second World 
War the reality is that both peace 
and development are indivisible and 
any country which wants to promote 
the welfare of humanity and regards 
111 own objectives as being a part of 
that wider canvas must have global 
aspirations.  

And it is in this context that we have 
had two very important conferences in 
Delhi recently—the Nonaligned Summit 
and the Commonwealth Heads of 
Government Meeting. 

Sir, I was listening very carefully to 
my friends, and I noticed a certain 
hesitation in giving the Government its 
due, in giving the Prime Minister her due, 
in the matter of the prestige that the 
country has gained as a result of these 
two conferences. Is it not a matter of 
pride for every Indian today that India 
heads the Nonaligned Movement? Is it 
not something to be proud of when the 
Prime Minister becomes the Chairperson 
of the Non-aligned Movement and speaks 
for the majority of the world's population, 
the majority of the world's countries and 
voices the aspirations and concerns of the 
poor of this world? Is it not a matter of 
pride? And in • this matter can one deny 
her due? The Priroe Minister's touch in 
foreign affairs, her timing, her skill, these 
are matters which are acknowledged all 
over the world. Today she is undoubtedly 
a leader of     world stature.   Can we, 

should we, be churlish in acknowledging 
this? Should we be hesitant in 
acknowledging this? Shri Jaswant Singh 
is far too intelligent a person not to know 
this. So I was wondering why he was 
saying these things. And then he 
mentioned in passing that if the Prime 
Minister is given her due, it helps the 
Congres Patty. And that made me think 
that he does not want to do it not because 
he does not recognise the reality, but 
because he thinks that it may help the 
Congress Party. Well, knowing him as I 
do, I am sure that this is just a debating 
point, but in reality he would be the first 
to accept that the country does gain from 
any prestige that the Prime Minister 
acquires in these international meets. 
Today we have acquired that prestige, and 
if the Prime Minister is acclaimed, that is 
something which goes to the credit of the 
Indian people as a whole. It is in that 
spirit that I would like to approach the 
outcome of these two highly important 
meetings. 

Sir, there was some mention of the 
Expenditure incurred. Nowi, as my 
friends know, in these international 
meetings, certain standards are always 
maintained anywhere in the world. And 
if We are to host such conferences, I am 
sure they wouM all like us to maintain 
that standard of hospitality and I am sure 
they will find shabbiness inexcusable. So 
necessarily some expenditure is 
involved, but it is expenditure in a good 
cause. I agree with Shri Jaswant Singh 
that we should look at the results. The 
arrangements were on all accounts 
excellent and one has heard so much 
about it from the foreign delegates also 
who said it not only as a matter of 
courtesy, but our own newspapers, who 
would not have spared the Government 
had there been lapses, have 
acknowledged the excellence of these 
arrangements. I would like to 
congratulate the Foreign Minister here 
for the excellent manner in which these 
conferences were conducted. 

Sir, the Non-aligned Summit and the 
Commonwealth Meet were   the 
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(culmination   and  vindication   of   the 
policy    followed by the Government, by  
successive  Government, if I may say so, ever 
since India became free and this is a matter on 
which—I think few will disagree—there is     
a large measure of national consensus. There 
may be differing voices occasionally, but by 
and large, the people of this country   have   
supported   this   broad policy. Now in the 
Non-aligned Summit, a series of documents 
came out and certain conclusions were 
arrived at.   Then certain documents came out 
of the Commonwealth Heads Conference.     I   
think  there   should   be   no confusion  
between the  two  sets    of documents. They 
emerged from different conferences, with 
different delegates, with different kinds of 
people, and necessarily there will be differ-
ences between these two sets of documents. 
We must accept those differences.  This is not 
surprising at  all. But  the  important  thing  is  
that  in their own way, they are attempts to 
build    bridges      between      different 
•nations,   they   are   attempts   to   promote      
understanding,      they        are attempts to 
find areas of agreement. And  in this,      both 
have eminently succeeded.   This     has     
been India's approach throughout. We have 
always recognised  that  there  are  bound  to 
be differences in perception.     There are  
historical differences,  differences in 
historical experience,    differences in 
geography and differences    which divided 
people all     over the world. And all along     
we have talked    of peaceful      co-existence.    
We      have accepted that people are free to 
live their own lives.   One must find areas of 
agreement and one must find areas where 
they can work together. And this has been the 
basic approach since Gandhiji, since Panditji 
and continues today  to  be  the  approach.    I 
think ithis  is  in   consonance     with  India's 
own rich past traditions.     Anti-colonialism,    
anti-imperialism,     warning against neo-
colonialism, are a part of its tradition. In this 
context one has to see the achievements of 
CHOGM. What are the achievements? One 
can say that on some particular issue the 
statement did not say this or did not 

entirely    reflect    our views    on    this point. 
Well, the more important thing is in terms of 
the broad understanding, the attempt      at 
broad understanding which I mentioned. 
Let us see the timing of this particular 
conference. It so happens that just  now,  as  
my  honourable friend, Mr.  Jaswant  Singh,  
said,  the  international security situation is      
very difficult. Tensions have increased. The 
talks that were going on in Geneva broke   
down.   Tentatively   they   have resumed and 
let us hope something happens there. The 
threat of missiles in  Europe  has  increased      
Tensions have grown elsewhere.    The nuclear 
threat  has increased.    So  all  round the 
general climate has deteriorated. And  in   this   
situation   of     widening chasm between the 
East and the West, more      misunderstanding      
growing everyday, we  find peace  movements 
coming up in various European countries. But 
at the governmental level there is this growing 
gap.    He mentioned the Iran-Iraq war.    He 
mentioned the      situation in      Lebanon. 
These are hotbeds of tension. But the way Shri 
Jaswant Singh referred to the Indian policy in 
respect of these hotbeds  of  tension,  I was  not  
very clear.    He seemed to give credit to the 
Foreign Minister for taking energetic  steps  to  
help  in  defusing  the situation,  certainly in  
Lebanon.    He and his colleagues succeeded in 
bringing about a ceasefire. In the Iran-Iraq war 
also, they did attempt to bring about  greater  
understanding.       And he has acknowledged 
that. But then he  said  the      results  are  not  
fully satisfying. Perhaps not. But then we do  
not  control  these  countries.  One can only    
make this attempt.      The whole world wants 
to see these tensions disappear. But I don't 
think that anybody could      expect any country 
today to be in a position to dictate terms to any 
other country. Therefore, when he says have    
you    made    an attempt,  I think that  is  what      
he expected the Government to do. And in this 
respect I think he has been fair in that part of 
his statement. 

Now, the CHOGM statement refers to the 
nuclear threat and it lends its 



 

[Shri K. C. Pant] support to peace and 
disarmament. And I think it went as far 
as it could considering its composition, 
because some of its members belong to 
military blocs. Then there is the basic 
North-South divide, the misunder-
standings that have grown over the years 
and the real problems that have grown 
over the years. And these problems relate 
to the international economic situation. In 
a way both the economic situation and 
the question of peace and armament are 
interrelated. They reflect the 4 P.M. 
power structure that emerged in the 
world after the second world war. They 
resist every suggestion for change, every 
time a country like ours ask for a change 
in the pa§t power structure. One has to 
measure the result in terms of the success 
in inching forward, because there is not 
going to be a collapse of that resistance 
suddenly. One must persevere and persist 
because the future of all developing 
countries lies in changing this power 
structure. Then only will the developing 
countries be able to develop faster which 
they cannot under the present 
dispensation. This is the crux, this is the 
measure and this is the criterion on which 
we have to judge the success of these 
meetings. 

I would say that on the economic front 
there has been a movement forward. It 
may not be all that we may desire. But 
there has been certain softening of a 
position which was more rigid earlier. 
Thus there i,s a certain movement 
forward and there is recognition of the 
compulsion of making development a 
real international phenomenon in an 
interdependent world. I think this is a 
great gain for us. These meetings, far 
from the impression that is sought to be 
created, are not formal meetings. They 
did not ignore the basic issues. These are 
the basic issues of our times, after all. 

The other specific issues which are 
causing concern to everybody today and 
therefore     requiring     attention 

were also taken up. For example, the 
independence of Namibia and 
developments in Grenada and Cyprus to 
which my friends have referred. I would 
say, in judging the exact formulations that 
emerged from the CHOGM we have to 
take into account the character of the 
Commonwealth. At one stage it was a 
White Man's Club; today the majority in 
the Commonwealth are nonaligned 
countries. Still there are many countries 
there which are still in military blocs; 
they are parts of military blocs. 
Therefore, they have certain limitations 
beyond which they will not go on certain 
matters. If you look at it from that point 
ot view and that backdrop, we have had a 
measure of success in persuading them to 
take a line which is nearer to our line of 
thinking. And I think in this we have 
made some progress, though none of us is 
really satisfied. Still I think we have made 
progress. 

Regarding*,    reflection    of     India's 
views in some of the documents, if 
anybody says that in some    respects on 
some  points.   India's  views     are not 
fully reflected in the final document, it is 
only natural. It is bound to be so. Suppose 
we go to the U.N. Do we not make 
compromises there? I had the honour to be 
in the Indian delegation  to the U.N.  and 
on    so many resolutions we had to     
make compromises and the resolution may 
not  reflect  our feelings.  But then if that 
Resolution    is passed, do    we quit the 
U.N.?  Or do we go    along with  the   
consensus  at   the  moment and then strive 
later for acceptance of our point of view? 
We who are democrats  must  see     the  
virtue  of patience in these matters and    
must see the  virtue     of persuasion.     
We cannot force others to  accept     our 
viewpoint. But we can persuade them to 
accept our point of view.    They called  
for political  dialogue in  respect of 
nuclear arms.     They called for the end of 
the nuclear arms race. These   are   
sentiments   which     were expressed by 
the Prime Minister in the opening speech 
and     these are 
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reflected   in; the  final  document    ia spite of 
the    fact that some of the countries  
represented  there  are     in military blocs. 
Even then they   have shared these sentiments. 

Then they have expressed concern about the 
vulnerability of small States. Certainly we feel 
far more strongly on this than has been ex-
pressed in the document. But when they have 
talked of a situation in which foreign troops 
are withdrawn, in which there is no foreign 
interference or foreign pressure, I think at 
least the principles on which our point of view 
is based have been accepted. 

This is no small gain. And, then. Sir, on the 
question of Namibian independence, this 
point has been accepted; that there is no 
linkage between the withdrawal of the Cuban 
troops from Angola and Namibian 
independence. It is a definite move forward 
and I am quite sure that this will help those 
who are struggling for Namibian 
independence and this I consider as one of the 
major achievements of this Conference, 

Then, Sir, on the question of Cyprus, the 
unilateral declaration of independence by 
Turkish Cypriots has been condemned and 
this has been India's point of view also. And, 
Sir, a Special Action Group on Cyprus has 
been constituted and India is represented on 
that. I do not want to go into details and many 
of my other friends have spoken on that. But I 
think that on the economic question, which 
again is the other major area, I would like to 
say only this that the need for a 
comprehensive review of the international 
monetary, financial and trade issues has been 
recognised and we regard this as a step 
forward is consonance with what we had said 
in the NAM earlier, namely, that there should 
be an international conference with universal 
representation to consider of money and 
finance questions and if this is regarded as a 
step in that direction, ' i\en India's position in 
NAM and India's position in CHOGM are the 
same except that the    CHOGM    is     
naturally    more 

cautious because some of those mem 
bers held a totally different view 
earlier and today, Sir, they have been 
brought round to this point of view. 
So, there, has been a movement, 
though not as much as we desired, 
from the earlier position and I would 
like to underline that point. Similarly, 
the call for prompt and substantial 
additional resources for the inter 
national financial institutions is there 
and this is a welcome and timely 
statement. You know that      the 
replenishment of IDA-7 is now very much an 
urgent issue and it has to be done very soon. 
Otherwise, IDA-7 replenishment will be in 
danger. Therefore, this call, coming at this 
moment, I think, is a timely call and I hope 
this will help in the replenishment of the IDA-
7. Here again it has not been left to a mere 
statement of hopes. An eight-nation 
Consultative Group has been formed which 
will pursue this matter and which will 
stimulate the North-South dialogue. Sir, I 
would like to mention first and promote a 
consensus. 

Sir, I just want to make two small points 
more and then I am done. 

Sir, I would like to mention first the 
deterioration in the security climate around 
India which Mr. Jaswant Singh has 
mentioned. I share his concern about this 
matter though I do not agree with some of the 
statements he has made. But I would-only like 
to say that the best guarantee of peace in our 
region is for India to be fully prepared for all 
contingencies, for India to be very vigilant, 
because India has a responsibility in thia area 
and I do not think that Shri Jaswant Singh 
should shy away from the responsibility that 
our size has cast on us the responsibility that is 
cast on us by history, and I da not think we 
should shirk this responsibility, I do not think 
that we should shy away from this 
responsibility and we have to accept this 
responsibility and that can only be discharged 
if we are prepared. There cannot be a vacuum 
and there is never a power vacuum and we 
must never  forget  history   and  we     must 
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never allow  power  vacuums    to    be filled 
by others. 

Then, Sir, on the question of Sri 
Lanka the whole country shares the 
concern of our friends from Tamil 
Nadu and the events in Sri Lanka 
which affect the Tamils have hurt all 
of us. But, Sir, Sri Lanka is a friend 
ly country and it is our neighbour. We 
have been thousands of years of tra 
ditional ties with that country and, 
Sir, this is a moment which calls for 
statesmanship. While we have to see 
that the people of Indian origin in Sri 
Lanka get protection, we have also 
to see that this is done in a manner 
which does not create any suspicion 
or fear in the minds of the Sri Lanka 
people or the Sri Lanka Government 
and I think the Government has to 
be congratulated for the manner in 
which they have handled this delicate 
task. Mr. G. Parthasarathy has 
done    a      very fine       job,    Sir. 
And now Shri Jayawardene is going to 
convene an all party conference. Let us hope 
for a solution of the problem. There has been a 
movement forward—a definite movement 
forward. I am particularly glad with the 
Foreign Minister's announcement yesterday 
that Stateless people of Indian origin will get 
citizenship in Ceylon. This will end another 
longstanding problem, a problem that was 
creating friction between the two countries. 
This is a most welcome outcome of the 
discussions that have taken place, and I would 
like to congratulate the External Affairs Minis-
ter and the Prime Minister and Mr. 
Parthasarathy for this happy outcome. It is 
these moments which test countries. And I 
think that in this test which was posed to us by 
the happenings in Sri Lanka, India has 
emerged as a country which understands their 
problems in a sympathetic manner and it can 
take care of the legitimate interests  of those  
of Indian  origin. 

Thank you  very  much. 

 

 
SHRI INDRADEEP SINHA: Mr. Vice-

Chairman, Sir, since my time is limited, I will 
limit myself to the central issue of foreign 
policy which faces the people and the 
Government of India. Now. Sir, that central 
issue is the rapid worsening of the security 
situation both on internationl and national 
planes. It is well known how the American 
Government with the concurrence of its 
NATO allies, has unilaterally broken away 
from the negotiations with the Soviet Union 
and started deployment of its medium range 
nuclear carrying missiles. The destructive 
power of these missiles can be judged from 
this single fact that the 620 missiles which are 
being sited in Europe have a destructive 
potential which is 174,000 times of the atom 
bomb that was dropped on Hiroshima during 
the Second World War. 

Why has this happened? It is because the 
American Government under President 
Reagan has adopted a mad advsnturist 
militarist course. Reagon has openly declared 
that he wants to turn back the "tides of Com-
munism". He has openly said that he wants to 
settle the ideological dispute between the two 
social systems by recourse to war. And it is 
not accidental     that the     deployment       ot 
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American missiles in Europe has synchronised 
with the invasion) of Grenada, with the 
intervention in Lebanon, with the bombing of 
Syrian installations and with the declaration of 
an independent State in North Cyprus. All 
these are coordinated moves on the part of US 
imperialism and its allies. Sir, I am reminded 
of the situation prevailing in 1938-39 on the 
eve of the Second World War. The Sudetan 
land of Czechoslovakia was occupied by 
Hitler's Nazi hoards on the so called ground of 
"protecting" the Germans inhabiting that area. 
Similarly, the island of Grenada with a total 
population of 100,000 has been invaded, 
ravaged, occupied by US imperialist forces on 
the plea of "protecting" the lives of a few 
hundred American students whose lives were 
not at all in danger. 

U. S. imperialism    is not only    siting these 
missiles in Europe, but it       is planning a 
global confrontation with all forces standing 
for freedom,     democracy  and   progress.      
Now,      the missiles that are to be sited in    
Sicily will      bring      within their    range      
the Middle-East   and  Northern      Africla. 
More missiles  are being manufactured than 
are to be sited in       Europe. More than 620. 
Where will they     be deployed? May be in 
Israel may be in Diego Garcia,     may  be      
in Japan. So, this      brings      our country,      
our    subcontinent, with the range of 
American missiles.       Already     our       
neighbour, Pakistan,    under    the      military 
dictatorship of Zia-ul-Haq, has been supplied 
with most sophisticated arms    which are not 
at all riecessary for the defence of  Pakistan.      
They     are      offensive weapons which     
can be     used   only against India. 

Sir, I beg to submit that the question of 
Indian security is very much linked with the 
question of Europen secuity, with the question 
of world security and with the question of 
preservation of world peace. In such a 
situation, one would expect from the Govern-
ment of India to be consistent in its 
application   of   the policy    of non-align- 

ment.  What is non-alignment?        It was 
denned      by the      Non-Aligned Summit as 
a policy of    anti-imperialism,   as a policy   
which   stands   for the defence of our 
freedom  and      which stands for the freedom 
of  other  colonial   and  semi-colonial  
countries.     Therefore, if the freedom of any 
country is threatened, it constitutes     a     
threat     to our      freedom     also.     
Moreover,     our freedom    is directly    being      
threatened. In     such     a     situation,     I 
would   request   the hon.    Minister for      
External Affairs to explain to us how it helps 
our struggle when you water down OUT 
known foreign policy positions for the sake of 
reaching a so-called 'consensus' with persons 
like Mrs.   Margaret Thatcher and with 
powers like Great Britain and other imperialist 
members of the Commonwealth.   Now, this   
Commonwealth is a   misnomer.     As the 
Minister for  External Affairs himself pointed    
out    in    the other House,    this 
Commonwealth   is   a   "mini-forum"     of 
the       developed   and  developing     coun-
tries.   We should say    if  the imperialist and 
the former colonial countries". 

Tbis is an anachronism. Why should India 
agree to tone down! or    water down its 
known stand   for   the   sake of unanimity or 
consensus in. this Commonwealth?    In the 
CHOGM    communique, references are there 
that   many States    held    a particular    view    
on    a particular    question.      In the      same 
communique,      India's      position    could 
have been stated that India holds   a particular      
opinion.      For example,      it could have 
been stated that on      the question of 
Grenada, India was     not prepared to 
compromise    and wanted    to denounce its 
invasion by U.S.  imperialist forces.      One 
feeis sorry when one does not find this 
reference in      the CHOGM   communique     
and     one feels even      more      sorry     
when        we find this      omission.      this    
watering      down being  defended by  the 
spokesmen     supporting the ruling party. 

Sir, I would refer to only one more concept 
and that concept is the socalled concept of the 
"two super-powers."* It has been voiced here; 
it is voieed in the press also, it  is voiced from 
various 
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forums. Now, what Ls the error in 
this concept? The error in this type 
of presentation is that the socialist 
Soviet Union is equated with the im 
perialist United States of America. 
And by this equation, the edge of the 
anti-imperialist movement is blunted. 
The edge of world public opinion, 
fighting against. US imperialism, and 
for the preservation of peace, is blun 
ted. Now, is it or is it not a fact that 
the attitude of the so-called "two super 
powers" is radically different towards 
our own country? Now, one super 
power is arming the military dictator 
ship of Pakistan with the most sophis 
ticated offensive weapons, with which 
to blackmail India. The other "super 
power" comes to the aid of India in 
political,        economic, military    and 
strategic spheres. How can we equate the two 
super powers then? One super power installs 
medium nuclear missiles on the continent of 
Europe, thousands of miles away from Ws 
own homeland in America, and the other 
super power takes initiative after initiative to 
reach an agreement on the question of these 
missiles, and agree even to pull down and 
destroy some of its own existing missiles 
povided the Western powers also agree to the 
same. 

So, Sir, it is wrong to equate the 
two super powers. Actually, there is 
one super imperialist power, the United 
States of America, which has adopted 
a mpd adventurist policy of war, even 
as Adolf Hitler did. While the 
objective of this super power is to what 
they call, "to roll back the tides of 
communism" the immediate targets 
are     the      newly independent 
countries,    countries      like Grenada, 
countries like Lebanon, countries like Syria, 
and I would say even a country like India. The 
Prime Minister herself has repeatedly 
complained about the pressure being brought 
on her to change her course of policy. Who 
brings this pressure? Is it the Soviet    Union? 
Or is it the     United 

States of America? Evidently the 
pressure is brought by the Govern 
ment of the United States of America 
and its allies on India which occupies 
the august position of the Chairper 
son of the Non-aligned movement, to 
change its policy. Therefore, it be 
comes our duty to stand firm by our 
policy of peace, non-alignment, and 
friendship with the countries of the 
socialist community. It is our duty to 
stand firm against all war-mongering 
manoeuvres and steps taken by US 
imperialism whether it is the deploy 
ment of the medium-range missiles 
in Europe or it is the supply of har 
poon missiles to Pakistan or it is the 
stationing     of     the nuclear-powered 
naval forces in the Indian Ocean based on 
Diego Garcia. Only in this way can we 
strengthen the security of our own country, 
and we can also be in the company of aU the 
peoples of the world fighting for defending 
peace. 

Finally, Sir, I would conclude by voicing 
my conviction that even now it is not too late. 
Peace can even now be defended. War can 
even now be averted. But that would require a 
firm stand by countries like India—a firm 
stand by the Government of India, a powerful 
united popular movement in our country and 
in the world as a whole. 

On the question of foreign policy, the 
Communist Party of India lends its broad 
general support to the policy of non-
alignment, peace and friendship with the 
Soviet Union and other socialist countries and 
the newly liberated countries, that is being 
pursued by the: Government of India, We are 
not afraid as some others are that this policy 
will strengthen the Congress (I) in the 
elections. We are not at all afraid of it. We 
fully support tbis policy. But when the Gov-
ernment vacillates, when the Government 
wobbles, when the Government tries to seek a 
so-called "voice of sanity'' along with 
Margaret Thatcher, then we feel it our duty to 
criticise the Government and point out that 
this wobbling, this vacillation is 
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not in accordance with tlie policy of non-
alignment. 

My friend, Shri Shym Sundar Mohapatra 
said that Shrimati Indira Gandhi once said, we 
are tilting neither to the left, nor to the right, 
we stand erect. Standing erect means standing 
erect c^ principles. We tio want the 
Government to stand erect on principles of 
non-alignment, on principles of independence, 
on principles of sovereignty, on principles of 
defending national Unity and on principles of 
defending world peace, and if the Government 
does it, it will not find the CommurJst Party 
u*1 Undia wanting in its support. But if the 
Government wobbles, if the Government 
vacillates, then the Communist Party of India 
will never hesitate to criticise the Government 
of India for  its      wobbling  and      
vacillation. 

SHRIMATI MARGARET ALVA 
(Karnataka): Mr. Vice-Chairman, Sir, after a 
full days debate in the other House yesterday 
and so many speakers before me in this House 
today, there is very little that is new that can 
be said. But I rise to speak this evening and to 
express my admiration and my support to the 
way in| which the Government under the 
Leadership of our Prime Minister has been 
able to project the general consensus of 
foreign policy as far as India is concerned. I 
believe, the triumph of our Prime Minister is 
not the triumph of an individual but the 
triumph of a people and thr triumph of this 
country. And, therefore, I was rather surprised 
when I sat here and heard initiator of the 
debate Mr. Shahabud-din, a very seasoned 
diplomat and a yery senior leader of his party, 
go into a personal attack on the Prime Minister 
and say that all that she is seeking to do is to 
climb summits for her personal glorification. I 
do not think that she needs to climb summits 
today for personal glorification. But to me, as 
a woman, when she presided ever these 
international conferences, the confidence with 
which she was able to carry along the majority 
and work 

out acceptable consensus, I think, is a triumph 
not only for her but not only for women but 
for the country as a whole. Sir, I would begin 
witli CHOGM. 

Well, we have heard various explanations, 
both criticisms and defence of what happened 
or what did not happen. Someone asked me 
the other day, what binds you to the Common-
wealth? What is the common link? And I was 
very honest when j toid the person, well we 
have, all of us in the Commonweal'-h except 
Britain, of course, a common history of 
colonial exploitation, common memories of 
the price we paid to gain freidom, a common 
language which they left behind, and, I would 
add. the game of cricket, which is keeping us 
occupied. 

SHRI LADLI MOHAN~ NIGAM: Also 
language. 

SHRIMATI MARGARET ALVA: I spoke 
°f tbe language, ilnterruptions) Well, you can 
forget them, if you do not want. 

1 TI \M 

Well, Mr. Vice-Chairman, I think there 
could not have been a more forthright 
exposition of India's stand on international 
issues than was made by the Prime Minister at 
the opening ceremony of CHOGM. I am sure 
that sha realised that there would have to be an 
effort at consensus and that our stand could be 
misunderstood. But she made it very clear at 
the opening that India stood by her 
commitment to certain policies and she did 
not in any way mince words and I think she 
made a policy statement, one of the most able 
statements she has made on foreign policy. It 
is true that Mrs. Margaret Thatcher who came 
after that, tried very much to dilute what she 
had stood for...   (Interruptions) 

THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT ALI): Don't interrupt Mr.   
Mallick. 



 

SHRIMATI MARGARET ALVA: He 
thinks this is a cricket match with his 
running commentary. He can go to the 
Central Hall. 

I would say that the official Declaration 
did not satisfy all sections of opinion in 
the country but as we have seen and as we 
have accepted, it was a consensus 
statement in which we had to carry along 
those who did not aree with us also, to 
accept a formulation. But I would 
certainly say and I repeat what I have said 
before in the presence of the Foreign 
Minister that there is bound to be a 
conflict between our stand in the Non-
aligned and our stand in CHOGM, and 
what would happen when there is a 
conflict. And he had made it clear that if 
there is a conflict between the two stands, 
then our stand in NAM prevails and we 
stand by our commitments to NAM and 
nothing can change our stand from there. 
In this connection I would like to draw the 
attention of the Foreign Minister to a 
speech I had earlier raised the question of 
this speech which the Commonwealth 
Secretary had made at the height of the 
Falkland crisis, when he had supported, in 
no uncertain terms, the British stand, 
which was completely contradictory to 
India's stand in the Non-aligned 
Movement—and that was circulated by 
the British Information Service almost as 
a policy statement of the British 
Government. And here is the speech 
delivered by the British Foreign and 
Commonwealth Secretary on November 
14, 1983 circulated again by the British 
High Commission. And I quote: "The 
Commonwealth saw it as their duty in 
Zimbabwe to help us to discharge a 
British commitment. It was the same with 
the Falklands. Many of you will remem-
ber Mr. Ramphal's speech at the height of 
the Falkland conflict. Its title was: "Not 
Britain's cause alone", another clear 
example of the situation in which the 
Commonwealth came to the aid of Britain 
in dealing with what was technically a 
national res- 

ponsibility". And he goes on to   say: "I 
am convinced that Commonwealth 
support for Britain in Falkland crisis 
among non-aligned countries was     a 
significant  factor  in   deterring      the 
Soviet Union from vetoing    Security 
Council Resolution      502." In    other 
words, the British are trying to   say that it 
is the commonwealth    which stands 
committed to Britain's    policy on the 
international scene,  and      he goes  
further,     Mr.     Vice-Chairman: 
"Foreign policy is not, of course, sus-
ceptible      to      accurate     cost-benefit 
analysis, but in terms of the     Com-
monwealth,  the  visible  and  invisible 
balances of costs and advantages    do 
appear to leave us in substantial political 
surplus  as far as Britain      is concerned.   
"Under these  circumstances now, 
perhaps, as one who belongs to the     
post-Independence     political generation,  
our participation and our complete 
involvement  in the     Commonwealth   
could   remain   an      open question; 
though I do not wish to go further today 
and make any alternative suggestion.   Sir, 
one cannot    ignore what happened in 
Grenada.      I heard  several speakers 
speak     about it, but this is a    question 
which    I think  today  concerns  all.    
countries, big and small, and the argument 
that was used was that because the neigh-
bouring countries felt insecure,    they 
invited the U.S.   to  come and      the U.S.   
walked in and overthrew     an established  
Government. My point is, as Mr.   Jaswant 
Singh also    pointed out, if this argument 
were to be   accepted as part of 
international policy, our neighbours  
tomorrow—small  and big—may claim to 
feel threatened for some reason or other, 
however well-armed they may be, that 
they      are disturbed because of some 
disturbances  in  Assam    or Punjab    or    
may be somewhere down    in the     South 
and so invite an outsider, an outside 
country to come and put the internal 
affairs of lndia right so that the neighbours 
could feel secure in that environment.   
Today, in the   1980s,  can anybody accept 
this doctrine of international affairs? This 
is, TIO doubt, an invasion.   But this is 
worse than an invasion.  It is nothing but an 
act of 
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a bully who tries to get whatever he 
wants by the use of force. For us to have 
hesitated in the CHOGM, not only for us, 
but for the whole group in CHOGM to 
have hesitated to name the aggressor, or, 
as some people are trying to do, to equate 
what has happened in Afghanistan with 
what has happened in Grenada is, I think, 
to go completely off the point. If, in 
Grenada, the Government had invited an 
outside country to come and protect it 
against whatever threat they had I would 
have understood it. Any country has the 
right. Angola had invited Cuban troops to 
come to its aid. Many countries have 
asked for help. I do not deny the right of 
a sovereign Government to ask for any 
kind of assistance in its own defence. But 
for an outside country to come and say 
that we will restore order inside becauss 
neighbours called us and the neighbours 
want help in order to restore order in a 
third country, is something which I 
believe is not acceptable. Thig cannot be 
accepted under any international norms.   
(Interruption) 

As far as Lebanon is concerned, Mr. 
Vice-Chairman, Sir, I do welcome the 
initiative which has been taken by-the 
non-aligned group, of which our hon. 
Minister was also a member. The 
delegation went there in order to see that 
the warring factions in the PLO are 
brought to an understanding and to a 
negotiated settlement among themselves. 
No matter what the causes of the differ-
ences are, I think, the PLO will destroy 
itself unless the various factions within 
the PLO can come to terms and find a 
way of fighting together for their own 
common cause. But I would like to say 
that I have my doubts about this proposal 
of getting Arafat and his men out of 
Tripoli, by a ship. One never knows what 
will happen. It may be claimed to be an 
accident or whatever else it might be. I do 
not trust the people in the neighbourhood 
to ensure Arafat's safety even when he is 
to go out of Tripoli under U.N. flags as it 
is claimed. 

Sir, we see what is happening in Syria 
today. The so-called peacekeeping forces 
which have been sent there to keep peace 
have been the very cause of the 
escalation of war in the region. What we 
see is anything but peace-keeping. 

Then, Sir, I do welcome the statement 
of CHOGM as far as Namibia is 
concerned. It is for the first time, perhaps, 
that they have been able to delink the 
presence of Cuban troops in Angola from 
the freedom of Namibia. The hard core 
people like Margaret Thatcher have bsen 
compelled to agree to the formulation 
which delinks the presence of Cuban 
troops in Angola from the freedom of 
Namibia. But what I would like to say is 
that these are the very countries which 
still stand committed to support and prop 
up the racist regime in South Africa. 
(Time bell rifngs) if it was not for the 
political, military and economic support 
of the so-called contact group of the west, 
South Africa would have collapsed long 
ago. In this connection, Mr. Vice-Chair-
man, I would like to ask the hon. Minister 
whether it is not a fact that we had, for 
the first time, admitted a delegation from 
South Africa to participate in the recent 
international tourist meet in D?lhi. These 
are the reports. I would like him to tell us 
what promted the Government to permit 
this to happen for the flrst time. 

Sir, speaking about decolonisation, I 
would like to say once again "how can 
one sp2ak about decolonisation without 
talking about Falklands?" CHOGM never 
mentioned any aspect of this. Perhaps, it 
was felt that this was too much of a 
domestic matter for Britain for anybody 
else to talk about it. 

Now, Sir, coming to the Indian Ocean, 
I regret the announcement of the 
postponement of the internationa! 
conference on making the Indian Ocean a 
zone of peace, the UN conference which 
was scheduled for next year.  We see that 
a situation     has 
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been created in which the postponement had 
to be made. In the meanwhile the Indian 
Ocean continues to become a zone of 
confrontation. Diego Garcia is built up with 
more and more arms and we have literally 
floating naval commands in the Indian Ocean 
today, almost coming to blows with each 
other. 

Sir, disarmament seems to have been given 
a gobye for the present with the arrival of the 
latest cruise missiles in Western Europe and 
in reply, of course, everything else nas 

followed. I do not believe that this 
confrontation in Europe is going, in any way, 
to hslp or serve the cause of peace. Everyone 
who looks at Europe today realises that it is 
almost a preparation for an open nuclear bat-
tle. 

Well, there are many who have asked the 
question, is our policy really one of 
equidistance? If it is so, I would say, 
equidistant from whom? I am one of those 
who have always believed that our policy is 
not something negative, nor is it of neutrality, 
as somebody said earlier, it is a commitment to 
positive ideas and positive policies. I would 
say that these policies are anti-imperialist and 
anti-colonial. We have never had a doubt 
about what we stood for, with whom and 
against whom we stood and in fhat sense, we 
can never be equidistant from the exploiter and 
the exploited, from the coloniser and from 
those who suffer under colonial rule, from 
those who stand for freedom of even the 
smallest country and from those who do not 
believe in the right of those people to decide 
their own futures. Therefore, I would say, even 
when one speaks about consensus, consensus 
at what cost and on what policies? I would say 
that those who claim +hat we are closer to the 
socialist countries, there is only one answer, it 
is not that we are closer to anybody but it is 
just that on most international issues where we 
have taken a stand and, maybe, where the 
NAM ha« taken a stand, we   happen 

to be on the same side of the table as the 
socialist countries, because we all stand 
committed to common policies and principles 
in international affairs. 

There. are those who have said today that 
the Prime Minister, in her self-interest, is 
creating a sense of insecurity and fear, talking 
about the threat to our national sovereignty and 
to the danger from outside and from within. 
Well, I do not think there is any intention to 
create a sense of fear, but I think it is necessary 
for a country to know where the threat comes 
from and where the danger lies. It has become 
international policy today to follow a kind of 
policy of encirclement, of threats and pressure 
from outside. And if that does not work, if you 
are not able to change Governments, impose 
Governments or make Governments change 
their policies to suit your own international 
aims, then there is the consistent effort at 
destabilisation and dismemberment from 
within. I think it is never anybody's intention 
to create a sense of fear, but it is the duty of 
the Government to warn the people that not 
everything that happens around us or inside the 
country is just an accident. There is a method 
in the madness, there is a 'method in the 
violence, there is a method in the policies 
which are being pursued as far as India is 
concerned. Towards that there are many 
people around. I would speak about arming of 
Pakistan, the so-called desire of defending 
Pakistan against Russian troops in 
Afghanistan. Earlier these arms were supposed 
to be to fight communism and how many 
Communist countries was Pakistan able to 
fight? Now they are supposed to be defending 
themselves against Afghanistan and let me tell 
you, Mr. Vice-Chairman, if it is a question of 
confronting the Soviet troops, I would say very 
honestly that Pakistan is certainly incapable of 
doing it on its own, with whatever they are 
getting at the moment. We have already 
spoken about the nuclear capability which 
Pakistan is developing for itself. I am talking 
about the threat from    the     North, 



361 Motion re. L 7 DUC. 1&83 ] & Policy of 362 
International situation Govt, of India 

which they are always claiming is at their 
doorsteps. And then the MRD. There are 
many who say that the persons who support 
the cause oi those who are fighting for 
democra y (themselves the people who during 
the emergency went round the world, asking 
for support, asking for help and weeping that 
democracy had baen burried in this country. 
They w m to the United States, they went un-
derground and they got help from every 
where). And today when there was the 
detention of Khan Abdul Gaffar Khan and our 
Prime Minister made a statement, we are toid 
that we .are interfering in the internal affairs 
of another country. 

Sir, so far as Bangla Desh is concerned, 
there again the question is that refugees are 
coming in. You either stop them, or we tell 
that Government to stop it and if they cannot 
do it, we will try and fence the border and do 
whatever we can to try to prevent this from 
happening. They do not do it and tell us that 
we have no right to do it either. Now this is 
considered to be creating bad relations with 
our neighbouring countries by some people on 
that side. 

As far as Sri Lanka is concerned, I do 
realise that we have gone through a very 
difficult time, particularly with our friends, 
the political parties in Tamil Nadu, 
clamouring for immediate action. But I think a 
certain amount of consensus did prevail and I 
welcome the progress made by Mr. 
Parthasarathy. His mission has proved quite 
successful and I have uo doubt that with this 
announcement of citizenship rights for those 
Stateless of Indian origin, things will move 
forward and a lasting solution will be found. 

Finally I would' just say this. Whatever our 
friends might say, I believe that the effort of 
the Prime Minister to put the United Nations 
in the centre of international relations is a step 
which must be welcomed in a world where 
more and more nations have been taking to 
the path of set- 

tling their disputes by localised conflicts, by 
their own socalled arrangements. She made 
this call that all those who believe in 
international peace, should make the United 
Nations a forum of discussion, of under-
standing and of settlement of international 
disputes. And yet they say that she tried to get 
international glory by going to the United 
Nations, she tried to project herself in the 
international arena, she is trying to become, as 
somebody said, 'Jagat Mata". If you think that 
going to the United Nations, to an interna-
tional forum, and calling for an understanding 
and commitment to the policies of the United 
Nations is seeking glory for herself, I think 
you have lost your very commitment and your 
very understanding of the working of the 
United Nations. I can only say that Mrs. 
Gandhi's call at the United Nations as a leader 
of the Non Aligned Movement, representing 
two-thirds of the membership of the United 
Nations, was a call to sanity in a mad world 
heading for death and destruction. In that 
sense, I welcome her initiative. Besides her 
call to peace, her call on various Economic 
issues— Sir I know you are °n the verge of 
ringing the bell again and I do not, dare take 
too much time—her emphasis on international 
economic issues, her realisation that there can-
not be lasting peace unless there are just 
economic relations among nations, is 
something which cannot be ignored and Mr. 
Vice-Chairman, 1 would only say this just as a 
suggestion at the end that India has got to give 
a lead in helping the developing world, in 
helping the smaller countries economically, in 
whatever way we think we can, of sharing 
knowhow of sharing whatever we have with 
the developing world, especially the countries 
of Africa, Latin America and South-East Asia. 

In conclusoin I would say that for too long 
have we in India been looking to the West, 
and particularly to Britain, as the centre of the 
world. 1 think it is time for us to shift our 
gaze and to move closer to the smal- 
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ler countries, the developing countries, the 
weaker countries, particularly in the regions of 
Africa, of South America and of Latin America, 
because I believe these are the countries of the 
future, these are the countries where we do have 
a role to play and these are the countries which 
today are looking to India not only for guidance 
but also for support in many fields. Thank you. 
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(Interruptions) You should speak only 
on the foreign policy. (Interruptions) 



369 Motion re. [ 7 DEC. 1983 ] & Policy <*f 370 
International situation Govt, of India 

 



371 Motion re. [ RAJYA SABHA ] & Policy of 372 
International situation Govt, of India 

 



373 Motion re. [ 7 DEC. 1983 ] & Policy of 374 
International situation Govt, of India 

 

SHRI DINESH GOSWAMI: Madam Vice-
Chairman, may I have the permission of Shri 
Rameshwar Singh to speak in the guiami 
language now? 

THE VICE-CHAIRMAN (SHRIMATI 
MARGARET ALVA): You have my 
permission to do so. 

SHRI DINESH GOSWAMI: Madam, Vice-
Chairman, the Foreign Minister was not at all 
kind to me to send me any invitation to attend 
the CHOGM and I did not have the op-
portunity of listening to Margaret Thatcher. 
But how sweet it was to-listen to Margaret 
Alva commenting on the statements made by 
Margaret Thatcher in different international 
meetings. 

Madam, we are meeting at a very crucial 
time of human history. It appears that true to 
our tradition ot philosophic indifference, we 
want to ignore the reality. If we look round 
the world, the possibility of a nuclear 
holocaust seems to be very much nearer than 
at any point of time earlier. 

Many Members have referred to the 
situation in this sub-continent. I do not want 
to dwell on that. Even yesterday the Defence 
Minister spoke about attempts by Pakistan to 
acquire the nuclear technology to manufacture 
nuclear bombs. 

The situation in Diego Garcia is causing 
equal anxiety. 

Two non-aligned nations, Iran and Iraq, are 
engaged in their senseless fight. 

In spite of the fact that we all stand together 
for the Palestinian cause and for restoration of 
the inalienable right of the Palestinian people 
to their homeland, the PLO seems to be a 
totally divided house today. Every-one seems 
to be totally helpless in bringing them 
together. 

If we look to Europe, the employment of 
missiles there has led to a situation when two 
super-powers have come to direct 
confrontation with the possibility of a nuclear 
war. 

In Latin America, Nicaraugua and EI 
Salvadore, the situation presents different, 
contradictory pictures with America trying to 
destabilise a legally constituted Government 
im one and indirect invasion  of the other. 

SHRI V. GOPALSAMY: This is not on UP 
Bill. This is on international situation. 

SHRI DINESH GOSWAMI 
(Assam);   Madam Vice-Chairman, we must 
also get our opportunity. 

SHRI   V.  GOPALSAMY:   This      is 
nothing but Jingoism. 
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Mention has been made about Grenada and 

I do not want to repeat that. 

We have been in the non-alignment 
movement and I must say that I do not agree 
with Mr. Rameshwar Singh when he says that 
the non-alignment meet was something like 
the widows' lament. India is a non-alignment 
country and is not like a widow. In a debate 
on international affairs when we make 
reference to not only our country, but about 
other countries also and w^ must not use words 
which may hurt the susceptibilities of other 
countries. Non-alignment movemsnt today 
occupies a very important place in the political 
development history and if we feel 
disappointed at all or if we feel that the 
possibility of the non-alignment movement 
taking a very decisive course is getting 
eroded, it is because a large number of other 
countries have joined the non-alignment 
movement without commitment to its 
ideology. But we want this movement to go 
from strength to strengh. 

Madam, much bas been said about 
CHOGM. Mr. Bhagwat Jha Azad is sitting 
here. He was one of those persons who 
moved, quite a few years back. I think, a 
Private Members' Resolution opposing India's 
participation in the Commonwealth. I am sure 
he would not have been a Minister today.. . 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI BHAGWAT JHA AZAD): 
In view of what England said about the Indo-
Pakistani war, I said that England should be 
expelled from the Commonwealth. 

SHRI DINESH GOSWAMI: I hope he will 
take it in the spirit in which I  said it. 

Looking to the developments of 
CHOGM I think it is time that we 
consider seriously the suggestion ot 
Mrs. Margaret Alva in this House, 
without spelling it out.
 
I 

So far as CHOGM is concerned, no doubt 
we know that what we achieved  in NAM 
cannot      be  achieved in CHOGM.    The     
psrceptions     of the countries which came to 
NAM    were very   closer  than  the   
perception    of countries that came to attend 
CHOGM But I think CHOGM was a place 
where we ought to have discussed threadbare 
and very seriously the danger that has been 
posed to the world today because of the 
colossal arms race.   Let us look at the  figures.    
According to  a U.N. estimate of 1982, 650 
billion US dollars   are   being   spent   
annually       on arms,  1.7  billions per      day 
and one million per    minute.  After    all,    the 
NAM could only express its determination that 
there should be disarmament.    But  the  
contribution  of    the NAM will be    
comparatively less because   those  developing  
countries  are in NAM and those countries, are 
not really  the  participants  in  the armament  
race  though  the   share   of  the developing 
countries in matters Of acquisition   of  arms  
has  also  increased from 3.3 per cent in 1955 to 
16.1  per cent in 1981.    I expected that in the 
CHOGM,  where countries  who      are 
directly responsible for acquisition of arms  
have  come,  there  would be    a threadbare   
and   open   discussion    on this   aspect  and  I 
am  very  unhappy that neither from the 
newspaper reports that we read nor from the 
declarations      of  the      Commonwealth 
Heads of Governments it appears that any 
serious attempt was made to discuss this vital 
problem and the only paragraph that has been 
mentioned in the Goa Declaration was the 
reference to the statement made by the honour-
able Prime Minister.   But, in the final 
communique,  the      questio,-)  of  arms race  
does  not  find  any place. 

On the question of Grenada equally. 
Madam, we virtually surrendered our position 
in the name of consensus. Not only was the 
US not named as aggressor on the question of 
Grenada, but also the declaration, the Goa 
Declaration and the final communique did not 
ask for the withdrawal of foreign troops from 
Grenada.    Even on, the question of Afgha- 



 

nistan, if you look at page 10 of the document 
there was a call in the final communique for 
the withdrawal of foreign troops. It has been 
said that for consensus a compromise draft 
had to be arrived at. I am totally unhappy vjith 
the statement which the honourable External 
Affairs Minister has made in this House and 
also in the other House regarding the Com-
monwealth Meet—the statement he made the 
day before yesterday. 

Let JS look at his statement about the 
CHOGM. We would have understood if the 
honourable Minister would have said in this 
statement that India's position was not 
adequately reflected in the CHOGM because, 
since we were the host of the CHOGM, we 
could not pressurise other countries to accept 
our line of thinking and we had to accept some 
sort of a compromise. Iii that case, I would 
have understood. New, let us look at the 
statement and what it says on page 2.    It says: 

"The     Summit's     attention     was focussed 
on a few important issues: the  tense world  
political    scene and the   nvciear    threat     
the    difficult global  economic      situation,   
and  the neni for North-South dialogue and 
specific   issues  such   as  the  independence  
of  Namibia,   and  the  developments in 
Grenada and Cyprus," 

Why could not he use the word "invasion" 
instead of 'developments' in his statement 
here? Is it our case that in Grenada it was only 
a development und not an invasion? In this 
statement the honourable External Affairs 
Minister was not making a statement on 
behalf of the CHOGM delegates. Here he was 
expressing the ^ifcws  of the  Government. 

Equally. Madam, I am very unhappy about 
another thing. On page 3, of the statement On 
CHOGM Madam, the honourable External 
Affairs Minister says: 

"The Summit expressed itself in a 
forthright manner on Cyprus, Palestine, 
Grenada, etc., etc.". 

How could India take the position that the 
Summit expressed itself in a forthright manner 
on Grenada? The honourable External Affairs 
Minister ought to have come here and said: 
"No The Summit did n»t express itself in a 
forthright manner on Grenada because there 
were compulsions. Difleient countries, with 
different perceptions nacl come and we could 
not havf.- a draft in our own way.'' In that -
jase, Madam. I would have understood it. I am 
extremely unhappy over this formulation and I 
am equally unhappy when he says that India's 
views on important issues were adequately 
reflected in the CHOGM documents. We are 
not prepared to accept that India's views were 
adequately reflected in the CHOGM do-
cuments. If India's views had been adequately 
reflected and if it is view of tie Government 
that it was proper not to mention about 
invasion and withdrawal of foreign troops, 
than I shall say that the Government have 
slipped far back from the NAM De-claral ion. 
If, however India's views were not adequately 
reflected in the CHOGM, then, in that case, 
the statement of the honourable External 
Affaii s Minister is wrong. The External 
Affairs Minister cannot have it both ways if 
India's views have not been adequately 
reflected, then India have ijone far far back 
from the NAM Declaration, and we have, 
instead ol going forward, taken certain steps 
backward and this is a point which I hope the 
honourable External Affairg Minister will 
clarify while replying to the debate. 

Coming nearer home, again on Grenada, it 
has been said that this is a time for 
reconstruction and not for recrimination. Does 
it mean that a country will invade and 
thereafter we will say, "Let Us not indulge in 
recrimination, but let us have reconstruction." 
and, therefore, take it like that? I am equally 
worried, Madam Vice-Chairman, when it is 
said on the question of Grenada that the coun-
tries, the Caribbean countries, had to assist in 
the maintenance of law and order.    The  
countries  of  the Carib- 
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bean region did play a par4- in the in-
vasion of Grenada by the US forces. 
There are talks also of Commonwealth 
peace keeping forces. Madam, I think it is 
important that we assert that we do not 
accept in the international order any 
peace keeping force, except the United 
Nations peace keeping forces. How can 
there be a Commonwealth peace keeping 
force when there will be a number of 
countries whose stand on Grenada is not 
at all happy. We have seen the 
performances of peace keeping forces in 
Lebanon, peace keeping force in the Mid-
dle East. This has been an effort to dilute 
the very efficacy of the United Nations. 
Peace keeping forces of other groups and 
countries should under aU circumstances 
be prevented, and U.N. should only be 
entrusted with this responsibility. 

Coming nearer home, it appears that, 
unfortunately, our relationship with our 
neighbours today is at a very low ebb. I 
am not going to make a blanket charge 
that the Government has been wrong in 
dealing with these countries. But the fact 
remains that today our relationship with 
Pakistan, our relationship with 
Bangladesh, our relationship with Sri 
Lanka, with all ASEAN countries, with 
Nepal even, is at a v°ry low ebb. Pakistan 
today is pursuing a policy of comradeship 
relationship with Islamic countries, cor-
dial relationship with China, military 
relationship with mutually strategic 
benefits with USA and a non-provocative 
relationship with USSR. You have 
yourself referred while speaking from 
here regarding Bangladesh. It appears that 
the perceptions of these countries with 
extra-regional powers has varied from 
country to country. All the neighbouring 
countries of the South East region have 
different perception regarding one power 
or the other, I believe that if we are really 
to safeguard the interests of this region us 
a whole it is not possible unless tfxe 
countries in this region come to much 
better understanding. Unless we can come 
to a common agreement regarding the 
dangers posed in 

this region, ow deliberations in NAM was 
a success. The Declaration was a very 
good document. This Declaration appears 
to me something like an election 
manifesto of parties. The documents 
express very pious wishes but the 
declaration do the opposite the next day. I 
believe that the initiative must come from 
us, not from a position of a high 
pedestal—that will create a crisis of 
confidence—but in a spirit of equality, so 
that this serious situation may be done 
away with. (Time bell rings) 

Madam, as you have rung the bell, I 
will not go further, except refer to one or 
two aspects which may be peripheral 
aspects of the debate. 

One, as you have yourself referred to, is 
the fencing with Bangladesh, to which 
Bangladesh has taken objections. You 
know that we are interested in this. I 
would like to know from the h°n- External 
Affairs what is the development in this 
regard. Has this item been really 
discussed with Bangladesh and if so, 
what is the real position? 

The other aspect is regarding the role of 
the British Council of India. I think I am 
correct in saying that since 1972 the 
British Council, for tax exemption 
purpose because of Government'g 
decision regarding regulation of foreign 
cultural organisations, are acting or 
functioning as a division of the British 
High Commission, and their staff enjoys 
diplomatic status. (Time bell rings) The 
British Council is adopting how a 
linguistic jugglery—if you. look at the 
sign-boards of the British Council, you 
will find that the 'British Council' is 
printed in 'bold and the 'British High 
Commission' is printed in small letters. 
And what gives me greater worry is that it 
appears recently the British Council has 
decided to flout the norm which is 
expected of a Division of a diplomatic 
mission. For example, they showed a 
commercially sponsorship programme 
Merchant Ivory's "Heat & Dust" and also 
invited a folk and country music  group—
The YETTIES 
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end sold tickets worth Rs. 50, Rs. 25 and Rs. 
15 for the show. I think—I hope the hon. 
External Affairs Minister will correct me if I 
am wrong— that "Heat & Dust" was imported 
under an exemption certificate. Such 
commercial sponsorship is never permitted to 
any cultural wing of a diplomatic mission. In 
spite of the fact that the British Council 
decided to abolish themselves in 1972, and 
their staff is enjoying diplomatic status, if they 
are violating the diplomatic norms, I think it is 
time that the Minister for External Aflairs 
takes some action and also enlightens the 
House about the position in which this 
Council stands. 

Madam, I am thankful to you for giving me 
this opportunity of expressing my views on 
this subject. 
[Mr. Deputy Chairman   in the Chair] 

SHRI BHUVNESH CHATURVEDI 
(Rajasthan): I am grateful to you for granting 
me this opportunity. I find that CHOGM and 
NAM have been discussed very often. 
Everybody has touched it. I would like to add 
that the country is proud of its achievements 
with the results of both these conferences. It is 
only a minority of confused minds in this 
country who are unable to appreciate the 
results, the deliberations the achievements and 
the heights to which India has gone in the eyes 
of the world. But I would like to submit that in 
the changing circumstances and in a very 
uncertain world, there is nothing very much 
we can change in our foreign policy as a 
nation. Our foreign policy has been evolved 
through our period of freedom movement. 
After Independence or near Independence in 
1946, we hosted the Asian Conference. It 
means that we emphasised our role in Asia. 
Therefore, my submission is that we should 
somehow put our emphasis or our priority on 
joint Asian policies or our policy should be 
Asia-oriented. After that Asian Conference, 
we supported the Chinese revolution and 
thereafter we advocated its reco- 

gnition. We were the flrst or near first to 
recognise China. Thereafter, we played an 
active role in the Geneva Conference which 
was organised on the Indo-China problem. 
Therefore, my submission is that our touch to 
our Asian problems, our touch to our Asian 
brothers should not be lost sight of and we 
must have an Asia-oriented policy. 

Secondly, my submission is that the world 
ie no more bi-polar. It is also not multi-polar. 
It is developing into an inter-dependent world. 
My submission is that we have two roles. One 
role is in our region and the other role is in the 
world affairs. What is the role in our region? 
Our neighbour Pakistan, our neighbour 
Bangladesh, or Nepal or Ceylon are there. We 
do appreciate their sovereignty. But we should 
also care about the (sensitivity of these Asians 
because they are very toucy about their sove-
reignty. Therefore, we must not give any 
ground to offend the sensitivity of these 
countries. Nepal will one day realise the 
special relationship with India. Ceylon has 
appreciated our role as an adviser and they 
have responded very well; But at the same 
time, we must afeo understand that the 
balkanisation of a neighbouring country or the 
weakening of a neighbouring country will 
invite the big powers at the door of India and 
it is the greatest danger. We must appreciate 
that we should never give an alibi to the big 
powers to come to our doors. There cannot be 
any difference, there cannot be any contradic-
tion in our role in the global phenomenon and 
in our role in the regional area. But, at the 
same +ime, India has a role to play in the 
global atmosphere.    And, therefore... 

MR. DEPUTY CHAIRMAN: That will 
do. 

SHRI BHUVNESH CHATURVEDI; I 
woulld like to take only two minutes. 

MR. DEPUTY CHAIRMAN: You cannot 
cover the whole world. There is no time. 



383 Motion ro. [ RAJYA SABHA ]    .        & Policy of 384 
International situation Govt, oj India 

SHRI BHUVNESH CHATURVEDI: My 
submission is that at the same time we should 
also prepare ourseives because the real test 
lies in the strength of our country, and we do 
not know what combination of enemies or 
what country we will have to face at our 
doors.   Thank you, Sir. 

MR DEPUTY CHAIRMAN: Shri Madan 
Bhatia—please take only ten minutes. 

SHRI V. GOPALSAMY: Sir, my name is 
also there. 

MR. DEPUTY CHAIRMAN: I am calling 
you. Let some other Members also get a 
chance. I have not passed over.    It will take 
only ten minutes. 

SHRI V. GOPALSAMY; I do not object 
to that. I should also be given a chance. 

MR. DEPUTY CHAIRMAN: I assure you 
that I will give you a chance. Yes, Mr. 
Bhatia. Please take only ten minutes. 

SHRI MADAN BHATIA (Nominated): Mr. 
Deputy Chairman, Sir, some of the hon 
Membere on this side have accused the 
Government of having frittered awny the 
goodwill of India's neighbours. But. 
remarkably, they have shown total 
unawareness of the massing of Pakistani 
troops on the western frontiers of India. They 
have maintained an enigmatic silence over the 
induction of massive US offensive weapons 
into Pakistan. I would like to ask those hon. 
Members: Is it not Pakistan which has 
dismantled brick by brick the whole structure 
of the Simla Agreement? Is it not Pakistan and 
the rulers of Pakistan who embarked upon the 
policy of acquiring the US sophisticated 
offensive weapons right in 1980 when the 
present Government came into power in 
India? The hon Members have charged Mrs. 
Indira Gandhi of highlighting +he 
deterioration in the strategic climate around 
India for domestic polit'cs. I would accuse the 
bon. Members who have made thig charge of 
making thig charge on account of 

their  domestic  and  partisan  politics. I shall 
accuse them of having placed tlie interests of 
their party, their partisan  interests   above  the  
interests  of the nation 

Sir, at the Non-aligned Conference, Mrs. 
Indira Gandhi declared: '*The hood of the 
cobra is spread; the humankind is frozen in 
fear, hoping against hope that it will not 
strike.'' Sir, after the developments which have 
taken place in the world in the last few months 
like the deployment of nuclear missiles in 
Europe and the escalation of the situation in 
West Asia, one might say that the hood of the 
cobra is leaning backwards, but there are 
stirrings in the humankind to escape the 
deadly strike. So far as India's pol'cy is 
concerned, the greatest contribution fhat 
India's pobqy has made is the contribution to 
these stirrings in the humankind to escape the 
deadly strike. Sir, what is India'? foreign 
policy? The perception? of the world situation, 
the national imperatives of India and the long 
centuries old traditions of peace, goodwill and 
brotherhood by which India has stood have 
gone into the making of India's foreign policy. 
India's foreigri policy is a response to a very 
sinister development which has overtaken the 
world since 1981 when the present policy-
makers assumed office in the United States. It 
was a new aggressive and militant st>ir;t 
which came to the fore in the United States 
and if today we a^e setting bedevilled by the 
various dreadful developments all over tlie 
world thev have to be traced t° this militant 
aggressive spirit of the policy-makers of the 
Un'ted States. When thev assumed office thev 
save expression to the dreadful concent of the 
inevitability of the nuclear war and after that 
how has India been effected? That is more 
imoortant India has been drawn into the 
vertex: of the strategic perceotiqps of the 
United States. And. what has hapnened in 
Pakistan? The strategic perceotions of the 
United States have coincided with the military 
intentions of the  military  rulers  of    
Pakistan. 
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That is the situation which India is facing. 
When India talks about peace, it is not solely 
out of altruistic motives, it is not solely an 
expression of India's long traditions of peace 
and goodwill. Unless there is peace and 
disarmament in the world there is no future for 
India, there is no security for the frontiers of 
India, If you wish to improve the strategic 
environments which are engulfing India, you 
have to strive for peace and security and 
disarmament. What is the other aspect of 
India's foreign policy? India it5 concerned like 
all the developing countries with her economic 
growth. Iindi'i is facing like all the developing 
countries an outmoded economic ord<T, 
characterised by all sorts of old economic 
ideas and restrictions and depression of 
commodity prices and crisis in the foreign 
exchange. So, lt is because of this that India's 
foreign policy is characterised by thre* 
aspects, one is to ensure the security of India, 
the other is to secure peace and disarmament 
in the world, and the third is to secure a new 
economic order. It is these three aspects, Mr 
Deputy Chairman, Sir, which haxe 
characterised the declarations of the non-
aligned movement. Some of the hon. Members 
on this side tried to castigate the CHOGM by 
saying that it was an extravaganza. I res-peel 
hilly submit, Sir, that so far as the 
Commonwealth organisation is concerned, we 
must bear in mind the distinction between the 
non-aligned meet and the Commonwealth 
Conference, so far as the nonaligned meet is 
concerned,, it represents the African, the 
Asian, the Central American, the Latin 
American and the Carribean countries with the 
exception of Yugoslavia. But so far as the 
Commonwealth is concerned, it takes within 
its ff ld some of the most developed countries 
So. it eould not be expected that on all the 
issues Common-weal'h will speak the same 
language as the non-aligned meet did. But, I 
must say that it goes to the credit of India and 
the ''eadeship of Mrs. Gandhi and her 
colleagues that on some of the mocrf vita? 
issues Non-Aligned Movement and the 
Commonwealth spoke the same language. 

So far as the economic order ia concedned, I 
would respectfully submit that in regard to 
this positive stepa have been taken in the 
direction oi the attainment Ol those objectives 
which the Non-Aligned Meet has set out 
before itself. That is the positive achievement 
and I respectfully submit, Sir, that if Mrs, 
Gandhi is striving for peace, is striving for 
disarmament, is striving for a new economic 
order, her strike carries within itself the strife 
of the Indian people, for peace, for 
disarmament, for security of their motherland 
and for a better life for themselves in the 
future. And through her, I respectfully submit, 
centuries of old India's tradition of peace, 
India's culture, India's concept of brotherhood 
and concept of humanity and peace are 
speaking, and for that reason, I wish good 
luck and God-speed to Mrs. Gandhi and her 
illustrious colleague, Mr. Narasimha Rao. 

SHRI V. GOPALSAMY:    Mr.   Deputy 
Chairman, the world ig sitting on a volcano of 
nuclear arms, with the constanct fear and 
panic of its eruption and holocaust. 

I wn« listening with rapt attention to the 
speeches of many hon. Members a^out the 
foreign policy of India. Pandit Nehru was the 
architect of our foreign policy. Wherever 
human rights were violated, he raised his 
voice and expressed his concern, and till the 
day he passed away, he was not for any pact 
with our neighbour. Sri Lanka Sir, at this 
juncture, I would like to register my unhappi-
here. You have received a person ness and 
distress over the ceremonious red-carpet 
reception and welcome given to that third 
world autocrat racist Jenus Richard 
Jayewardene who had blood on his hands, you 
have received a person who had not uttered a 
word of regret, a syllable of sympathy for the 
victims of the genocide of those persons who 
lost their lives, lost their property. You have 
received a person who was the root cause for 
the abrogation of aU the pacts which were 
entered into between Tamilians   and    
Sinhalese.    In 
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1957, there was a pact between Selva-
nayakam and Bandaranaike. ln that pact, the 
very same proposals, Development Council 
proposals, Regional Council proposals, were 
mooted. Rather, I can say, that was better than 
the present proposal, because question of land 
was to be decided by the Tamilians in the 
Regional Councils. But that pact was 
abrogated. Why? Mr. Jayawardene paraded 
the Sinhalese mob towards Candy; that was 
called Candy march, against the pact. So, the 
pact was torn into pieces. Again in 1965, when 
the United Front Party was in power, they had 
an agreement again with Selvanayakam. 
Again Jeyawardene was the villain of peace, 
again the pact was abrogated. 

Sir, most of the Members who touched 
upon this subject lightly, for 2 or 3 minutes, 
presented bouquets to Mr. G. Parthasarathy. I 
don't throw any brickbats on him; I am not 
here to criticise the motive Or the sincere 
earnest efforts of the Government. But, Sir, I 
would like to draw attention of this House to 
the other side of the picture. Mr. Jayewardene 
has come here to whitewash cruelties he has 
committed there. Sir, Mr. Jayewardene has 
come here to gain time... ( Interruptions) Mr. 
Kalp Nath Rai, you would not understand our 
feelings; I am not speaking here for the sake 
of speaking This is the only forum where we 
can express our views. We expected a 
statement, a specific statement from the hon. 
External Affairs Minister on the Sri Lanka 
issue and the talks between Mr. Parthasarathy 
and Jayewardene, they had here in Delhi. 
Therefore, I would like to express my views 
on this vital subject. Mr. Jayewardene wants 
io buy time. He wants to gain time. IDo not 
forget this. It is my humble duty to bring to 
the attention of our hon. Minister for External 
Affairg that commandos are being given 
training in Israel. Commandos belonging to 
the Sri Lankan forces are being given training 
in the UK. Tn every place.    In every flight 
from 

Colombo to London, twenty-five seats are 
reserved for these Commandos, for these 
persons, who are taken to these places to get 
commando training. Sir, in Malayasia, 
according to my information, they are geting 
commando training and anti-insurgency opera-
tion training. Therefore, on the one side, they 
are giving commando training for their forces. 
Between Trin-comalee and Jaffna, there is an 
area, Kokalanjolai, where more than two 
thousand fishermen belonging to the Sinhala 
community have been brought and they have 
been given arms and guns and everything. On 
the one side, they are preparing for another on-
slaught. Therefore, do not expect he will 
honour his words which he has given here. We 
know past history. Every time, he was the 
cause for the abrogation of every pact entered 
into between tho Tamils and the Sinhalese, 

Now, he wants to annhiliate the militant 
youth. You can say that the TULF fe 
represented in the talks. TULF leader, Mr. 
Sivasidambaram, Mr. Amrithalingam and 
many other MPs came here. I have great 
respect for them. But they have lost their 
credibility there. Do they have the mandate? 
What mandate they have got? They got the 
mandate on the platform of a separate Eelam. 
Did they go to the people? Did they go to the 
Tamil masses? They have not gone. They do 
not represent the Tamil masses. It is my duty 
to draw the attention of the hon. Minister to 
what is going on there. 

Mr. Jayewardene is trying to annihilate the 
militant youth who are dubbed as terrorists. 
Can you say that there has been a single 
incident where they had attacked a single 
civilian of the Sinhala population? No. Has 
th€>re been a single incident where they had 
attacked Or raped or molested or outraged the 
modesty of any Sinhala woman? No. But on 
the other hand, every time, it is our population 
who have been attacked and killed. Sir. as far 
as this insurgency operation ia concerned, in 
1*71, 



 

when Shrimati Bandaranaike was in power, 
the Peoples Liberation Front men attacked 
police stations. They attacked Army officers. 
Police and Army officers were killed by the 
People's Liberation Front men and hundreds of 
persons were imprisoned. But when Mr. 
Jayewardene came to power, when he 
assumed power, the very same persons, who 
were dubbed as criminals and terrorists, were 
given amnesty, general amnesty. They were 
released, rehabilitated and the irony of it is 
that, one person, Rohana Wijayaveera, even 
contested for Presidentship. General amnesty 
was given for these terrorists. But Tamil 
youthg who were inside the prison, were kill-
ed, were massacred and there was slaughter. 
Mr. David is the President of the Gandhian 
society. He is the Jayaprakash Narayan of Sri 
Lanka. He is the person who organised the 
rehabilitation of the Tamils. He has given a 
statement, this Gandhian, He says: 

"The 35 dead were heaped in front of the 
statue of Gautama the Buddha in the yard of 
the Welikade prison as Minister 
Atulatmudali so aptly described as a 
'sacrifice to appease the blood thirsty 
craving of the Singhala masses'. Some who 
were yet alive raised their heads and calltd 
for help but were beaten down to death in 
the heap." 

Therefore, these militant youth broke the gates 
of the high-security prison at Batticaloa like 
Bastille was opened. The  prisoners    came 
out.    But    till today,    the    Sinhala Police 
and  the Sinhala Army fe not  able  to appre-
hend even a single terrorist.    Why?' They  
have,  got   the   machinery,   the Police, the 
Army and    so on.    Every house in Jaffna, 
every Tamil house in Trincomalee, is a shelter    
for    these boys.    Why?    Why do they 
harbour these boys?   Why do they give shelter 
to these boys?    Of course, there   are 
draconian provisions,  as in  the Prevention of 
Terrorism Act. If anybody is found guilty of    
harbouring    any youth, he will be sentenced 
to twenty years imprisonment.    Even then the 

police and the army are not able to catch 
anybody, even after the combing operations.   
Why is it?   The people are with the boys, the 
people are with the militant youths.   Why were 
the Hindu temples attacked and demolished?    
This is a  book in which the  Subramaniam 
temple,  the Shiva temple, the Kali temple, all 
the temples  were  attacked   and  demolished. 
Why did they attack the    temples? They did 
so because they were    the places  of worship  
of  Tamils.    They attacked the Jaffna library 
because it contained  96000  valuable books 
cherished and  loved    by    Tamils.    The 
women were raped, pregnant   women were 
attacked.    Their abdomen were ripped  open     
by bayonets  and foeti pulled out, dashed 
against the ground crashed under the buckled 
heels of the soldiers.    Sir, these scars will 
never get healed.   That is why the boys are 
getting the support    of the    masses. So, even 
if there is a round table conference,  if the     
conference    is    not attended by the youth 
there is no use. Even if they attend they won't 
compromise the ideals of eelam because they  
have vowed  to dedicate    their body and soul, 
every breath of their existence for the cause of 
eelam.   Sir, there are three  organisations.    I 
appreciate      an^       congratulate       our 
External Affairs Minister who had a historic 
trip to resolve the difference between the  PLO 
dissidents to help the seiged leader Arafat.    
Sir,    here also there is a growing feeling 
among the youth.    There are three groups. 
One is the Liberation Tigers of Tamil Eelam  
headed by Prabhakaran,    the other is the 
Peoples Liberation Organisation  of Tamil 
Eelam  headed  by Uma Makeswaran and the 
third is the Tamil  Eelam Liberation  
Organisation headed by the colleagues of 
Kuttimani Jaggan Tangadurai.   These groups 
are going to  unite  under  one umbrella. They   
have   understood   the  position. Now what 
would    happen if    TULF compromised the 
ideals for Eelam at the round table conference?   
They do not  represent the  masses.  The  boys, 
the    youths     are    representing    the masses.   
Therefore, I would say, after-gaining time 
Jayawardene on the one 
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[Shri V. Gopalsamy.] hand he is giving 
military training for the commandos for 
another slaughter and, on the other, he is 
bringing the Singhalese mob in the 
predominant Tamil areas . Between 60 days 
after the holocaust 50,000 people have been 
brought in Petticola and Trincomanili just to 
change the ratio. So, this is going on. He won't 
honour the agreement. Even that day when he 
was about to leave some pressmen asked him a 
question whether Mr. Parthasarathy will go 
there, and to that do you know what Mr. 
Jayewardene said? He said, what is the 
necessity for Mr. Parthasarathy to come over 
there, we will settle the matter ourseives? Just 
because he had come over here, he got the 
reception and he went away. Sir, I am afraid 
there is going to be another attack on Tamils, 
but they have nothing to lose. They have lost 
everything already. The wounds will never get 
healed. The boys, the militant youth will fight. 
They will either perish or die but they wfll not 
compromise. That is why every house in Jaffna 
is their shelter. In Tamil Nadu also that is the 
trend among the youth. We do not want to 
interfere, they say. you say we should not 
balkanise any country. But, Sir, this is not a 
secessionist movement, this is a liberation 
movement. What happened in Bangladesh? 
Why are the Palestinians fighting? They have 
no land of their own, still they are fighting for 
the cause of their motherland. Tamils have got 
a history of their own, of their own nation. 

And  what    about  thei    plantation labour?    
Mr. Tumdeman does not represent  the  entire 
plantation labour, but he is coming from a 
small area. There  are  so many  other  areas 
like Badulai, Candy,    Hattan,    Ratanpura 
and Bandaravilla.   AU these areas are not 
represented by Mr. Tundernan.   I have met 
some    of these    plantation labourers who 
had come as refugees. They are with the boys, 
they are for Eelam and they are going to fight 
for that.   This is the real position there. So 
they are going to have a Round 

Table Conference. This is a conspiracy of the 
Jayewardene Government, because he has not 
uttered a word of regret, a syllable of 
sympathy for the Tamils. We should not fall in 
the trap of Mr. Jayewardene. This is tht 
sentiment in Sri Lanka among the Tamil 
masses and I would like to request the hon. 
External Affairs Minister that this is the past 
history and the present attitude of Mr. 
Jayewardene and in future the boys are going 
to fight and I expect our Government will have 
its own sympathy for those boys. If the boys 
had been brought here, had tfiey been 
consulted by this Government, then I would 
not have found fault with them. After getting 
the mandate from the Tamil masses, the TULF 
leaders are compromising on the basic issue. 
Do you think they will get support from the 
masses? Definitely not. So this is the picture, 
this is the real situation of Sri Lanka. I am 
thankful to you, Sir, for  giving  me  this  
opportunity. 

MR. DEPUTY CHAIRMAN: Shri G. C. 
Bhattacharya. Please you will have only ten 
minutes. 

SHRI G. C. BHATTACHARYA (Uttar 
Pradesh): I shall not take even that much 
time. 

I thank you very much for giving me an 
opportunity to  participate in the debate on 
international situation. But I am really 
dismayed after listening to many of my 
colleagues here who have spoken on the 
international situation. When     we are     
discussing internationa]        situation,       we     
will lhave    to       first    see,    the       main 
danger        posed      to      the      enire human 
race.   The main danger is the possibility of 
nuclear holocaust, as  a result of which life on 
the globe will be  extinguished.    When  the  
Parliament of this country debates the in-
ternational    situation,   naturally    the first 
and foremost duty of any civilised man today 
is to defend  world peace and to do everything 
possible to prevent a nuclear holocaust.   This 
is the basic thing. Once we agree on this,  then  
many  things   which   have been  said can be 
answered.    Today what    has   happened?    
After    Euro- 
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missiles have been put by the United States of 
America in Europe, there has been a 
qualitative change in international situation in 
that even a nuclear war by accident cannot be 
checked today. You are quite aware that 
before that the other powers had at least 16 
minutes' time at their disposal to verify 
whether a missile carrying nuclear warhead 
has been put in action by accident or really bj' 
way of a war measure. Today after the Euro-
missiles have come in Western Europe, the 
time limit is only 7 minutes and within 7 
minutes it is not possible at all to know 
whether the missile has been put by accident 
or as a measure of war. I want to know if any 
of my colleagues can give an answer to this. 
And it is not a new thing. Before this also 
many times it has happened that the possibility 
of a nucltar war by accident has been averted. 
Such accidents do take place because of the 
nature of mechanism and other things. This is 
known to every body. 

Apart from this,    after    the 6 P.M.    
Euro-missiles      have       been 

there, is escalation now. Naturally a 
country which was sought to be surrounded, 
which was sought to be liquidated, during the 
Second World V/ar will like to defend its own 
interests. Therefore, now there js no 
communication. General talk on medium 
range nuclear missiles is dead. No 
communication. This is the dangerous 
situation. Can you ever imagine that when the 
world powers are faced with this situation and 
there is lack of communication, this danger 
triggered by' accident even can be averted? If 
this is the position, what js the duty of our 
country? Our foreign policy will be judged by 
our country doing its utmost to defend peace 
and also by struggling for peace and doing 
whatever is possible to avert this danger of 
nuclear holocaust. Sir, in the United Nations, 
{n the Conference of Heads of State, 
CHOGM, can you say that the Government of 
India or Prime Minister Mrs. Gandhi has 
compromised °n this question of war and 
peace?   You may have a lot 

of criticism. But she is the only leader 
who has said that peace is in peril. 
She is fighting against various forces. 
Is there any compromise either in the 
Conference of Head of State, CHOGM, 
or in the Non-Aligned Meet? You 
can criticise, but the criticism will 
not be valid unless you go to the 
root of the matter. Therefore, I am 
putting this question to my friends. 
On this question of war and peace 
there has been an uncompromising 
stand. You can say anything. But, it 
you take the declaration on war or 
the question of international security, 
can you call it a compromise? Every 
body knows that Mrs. Margaret That 
cher is a member of the NATO, she 
is a very close ally of Mr. Reagan. 
But she is also a signatory to it. Do 
you think that it is a mean achieve 
ment? You say that it is a dilution. 
What I am saying is that you should 
have a proper perspective. Other 
wise, we will be weakening ourselves; 
and thjs will not cut any ice. They 
say it is dilution, the Conference of 
Heads of State. One of my colleagues 
said that many people did not come. 
How did he expect everyone to come? 
They had their own interests. You 
do not expect everyone to come. The 
question is that India should have 
made that effort to collect them by 
sending a special envoy to bring them 
to a conference where at least two 
issues on the question of war and 
peace and on the question of interna 
tional economic order were discussed. 
At least there was a discussion. As 
the Prime Mmister says, we will have 
to bang the door again and again. 
After all, the imperialist countries 
have their own vested interests. They 
are not going to give things on a plat 
ter. You have to make an effort. If 
our country has made this effort, can 
you say that it is a failure? And you 
say that nobody came. It is seeing 
with a coloured vision. It is not see 
ing from a realistic point of view. 
Then, S{r, -------  

MR. DEPUTY CHAIRMAN:     Now you 
conclude. 

SHRI  G.   C.   BHATTACHARYA;   I am 
concluding. 



 

(Shri  G.  C  Bhattacharya) 
Now, what are the    flash    points? After 

Grenada, American imperialism is now trying 
to intervene in Nicaragua.    If this happens, 
what will be the situation?    My friend was    
reading  from  the  statement.     All right, that 
is there.   But the whole thing is whether this 
country has unequivocally condemned the 
American invasion of Grenada, or not.   The 
Foreign Minister may say things in a    
different context.   But the question is whether 
our country has taken an unequivocal stand 
that America is the aggressor and there    has 
been aggression.      In that case,  I. would like 
our Foreign Minister... (Time     bell rings) I    
am finishing. 

MR. DEPUTY CHAIRMAN; Please 
conclude. 

SHRI G. C. BHATTACHARYA: I will 
finish, Sir. I would request our Foreign 
Minister now to raise his powerful voice 
against possible American intervention in 
Nicaragua. 

Then, Sir, what is    most    alarming is the 
development in Lebanon.    Sir, there is again 
a qualitative change for the first time.    
America has directly Intervened by bombing   
the   Syrian positions in Lebanon, and there is 
now an imminent threat of direct military 
attack  against Syria.    In this    case there is 
bound to be a super power conflict  and 
because  of    the    treaty relationship as we 
have a relationship with the Soviet Union, 
Syria also has that relationship—they have to 
intervene. Therefore, we    are    near    the 
doorstep of a nuclear holocaust. There also I 
wouH like our Foreign Minister to raise his 
powerful voice and to ask America to leave 
Lebanon. 

My friend, the Foreign Minister, Mr. Rao, 
one year back, when I raised this question that 
the Americans were going in Lebanon, at that 
time he asked, "Where are you seeing the 
Americans"? Now the Americans are there, 
you can see. At that time, you may kindly 
recall, you tol(j me like that. 

MR. DEPUTY CHAIRMAN: Now please 
conclude. 

SHRI G. C. BHATTACHARYA:    I 
am making only one more point. Now 
Xt has been said that our relationship- 
with the neighbours _______  

MR. DEPUTY CHAIRMAN: Leave that 
point. It has been covered by so many 
speakers. 

SHRI G. C. BHATTACHARYA: They 
have said that we had failed there. I would 
like to know whether our neighbours are 
members of strategic consensus of American 
imperialism. Whatever you may do, how-ever 
hard you may try, how can you have a good 
relationship till you are not in the strategic 
consensus of American imperialism and so 
long as you oppose the American strategic 
consensus because all these countries are not 
independent? They play to the tunes of 
America in thig sub-continent. Then, what is 
the use of saying  this? 

Last point. One of my friends has said, "Do 
not put non-alignment on a pedestal. It is not a 
value. It is a policy.'' Sir, I cannot understand. 
Non-alignment is nothing but a strategy 
against imperialism. It is a legacy of our 
freedom struggle. If that is correct, this is the 
value which we have inherited. Even Pt. 
Jawaharlal Nehru raid, "Our policy is based on 
morality and values". Others' policies may be 
Hitlerian policies or machiavellian policies of 
convenience or contradictory or whatever 
policies you may say. When you say that we 
should never attach any value to non-
alignment, then; you are only teaching 
Hitlerism, Nazism or Fascism in this country. 
You are pleading for that. You say that non-
alignment should be made a policy instrument 
only.   That is absolutely wrong. 

Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Shrimati 
Usha Malhotra. Five minutes only, madam. 
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SHRIMATI USHA MALHOTRA: Mr. 
Deputy Chairman, I rise to support 
wholeheartedly the foreign policy pursued 
by our Government and our leader. I 
would like to congratulate the 
Government for making all the eflorts to 
bring about world consensus in favour of 
world peace and global development. I 
would say that rich tributes have already 
been paid to our esteemed leader, 
Shrimati Indira Gandhi, as leader of non-
alignment, for having brought about 
success and ushered in a new era where 
there is hope for mankind when its very 
survival js at stake. I would vehemently 
oppose the attempts made to minimise her 
eflorts by some of my colleagues who 
went down to somehow attack the policy. 
Asiad does not come under thii 
jurisdiction of this. And then the dresses 
and what not? He came down to such a 
low level of debate that I think he never 
realised what he was saying. This year has 
seen the non-aligned countries making a 
declaration, moving towards peace and 
collecting consensus from non-aligned 
countries keeping in view that there could 
be a hundred, or a thousand Hiroshimas 
any time on this earth. Just imagine what 
the world wo\ild be like. There would be 
no place to hide ourselves. And only 
recently we saw CHOGM being 
concluded with a message to the world 
that we can think of common things, 
common interests, at a common forum 
and "work towards a common goal. 
Today we see the North-South divide; we 
see frozen postures by nuclear powers. At 
this juncture, when the world stands on 
the brink of a nuclear holocaust, a temper 
of tension criss-crosses the entire world. 
Movements like NAM and Common-
wealth hold out a hope for peace and 
peaceful co-existence, headed by a leader 
acknowledged and acclaimed all the 
world over for her commitment to peace. 
Recently we have seen that these two 
summit have very successfully voiced the 
feelings of the people «f different shades 
of opinion from all over the world. The 
NAM and the CHOGM addressed them-
selves to the    task before them and 

they have achieved quite a bit, to   a 
degree which js lauded all over. 

World peace and global development 
are two goals which are inter-twined. 
Only if you achieve one, you can achieve 
the other. World peace is a pre-requisite 
for the developed societies as well as the 
developing societies. It is not that you 
can divide it, or that it is only meant for 
one part of the world and not the other. 
Only if peace is there you can divert your 
resources towards something that can 
bring about a change in the quality of life 
of the teeming millions of this world. 

Astounding amounts are being spent on 
armament which otherwise would have 
been spent on economic development. 
When a super-power like the USA thinks 
of arming Pakistan, it does not realise that 
it would bring about destabilisation in the 
region. But this is not possible. It does 
realise. This is some sort of a scheme 
which has already been worked out or a 
strategy that is probably directed against 
us. We can well understand it, and as 
such we cannot remain quite or close our 
eyes to the impending dangers that 
surround our borders. The NAM has 
stood for freedom, peace and peaceful 
coexistence and cooperation. Under the 
Chairmanship of Mrs. Gandhi, our 
esteemed leader—she has tent courageous 
and hold leadership to the two forums— I 
would say that we can hope that one day 
we can come closer to the goals that have 
been set forth by them. Our commitment 
to these two goals is there, and we pledge 
to stand by them and work for them. 

MR. DBPUTY CHAIRMAN: Thank 
you very much 
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You have highlighted the main points. 
There is no time. 

SHRIMATI USHA MALHOTRA: The 
political declaration adopted at the New 
Delhi summit emphasises in particular 
nuclear disarmament. It demands an 
immediate prohibition of the use °f 
nuclear weapons by the nuclear States, 
and calls for a freeze on development, 
production and stockpiling of nuclear 
weapons and speedy finalisation of a 
treaty which would ban any testing of 
nuclear weapons anywhere. 

I

Thank you. Mr. Jadhav. 

 
Under the stewardship of Shrimati Indira 
Gandhi, we can hope to see that the 
principles of non-alignment are spelt out 
clearly. India has always espoused the 
cause of peace and that foreign forces be 
withdrawn wherever they are. They have 
found their way in Grenada and they are 
in Afghanistan. Of course, the two cannot 
be actually compared because in 
Afghanistan the Government over there 
invited them but in Grenada things were 
different. You just cannot go and say, 
well, I am self-invited. This is what the 
position is over there.... 

MR. DEPUTY CHAIRMAN: Don't go 
into details. There is no time for details. 
You have already spoken enough. You 
just read one sentence and finish it, 

SHRIMATI USHA MALHOTRA: 
There is the fear of a holocaust... 

MR. DEPUTY CHAIRMAN: You just 
read the last sentence, you read one 
sentence which the newspapers will carry. 

SHRIMATI USHA MALHOTRA: 
There is the fear ol a holocaust any- 

time and at this stage I would say that the 
countries which have collected together 
for collective self-reliance will also sink 
into insignificance if there is no peace. 
So, keeping in view all these probabilities 
of a near danger to all what we aimed at 
and worked for, I would say all that India, 
under the leadership of Shrimati Indira 
Gandhi has been able to achieve is 
commendable and has been acclaimed all 
the world over. 

MR.  DEPUTY     CHAIRMAN:     Mr. 
Jadhav;  only five minutes, please. 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra); I am really glad 
that you have given me five minutes at 
least. Recently there was the CHOGM 
conference in New Delhi and before that 
there was the NAM conference and I am 
really glad to speak before this august 
House and say that Shrimati Indira 
Gandhi, our esteemed leader, is the only 
ray of hope to establish peace and co-exis-
tence in the entire world. I woud like to 
speak about the American bombardment 
in Syria. There was a heavy bombardment 
of Syrian territory in Lebanon. This ia an 
aggressive posture which is adopted by 
America. It has committed aggression on 
Grenada. Grenada is a very small country 
like a district town in India. It is like 
crushing a rat by dropping an atom bomb. 
It is a shameful act that America has done 
and by that they have shown their 
imperialist policy td the entire race and 
they want to spread their imperialism 
throughout the world and they want to 
destroy the mankind. Secondly, America 
and its NATO forces who are co-partners, 
want to threaten the mankind, threaten, the 
entire world. They are going to instal 
missiles; they have already installed Euro-
missiles in West Germany and Britain and 
they have set their targets elsewhere. And  
when the time comes these missiles and 
cruise missiles can be dropped on several 
positions of the Soviet Union. Even they 
can drop their missiles on several 
position* of     India.    They have 
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planned to bring sub-marines and missiles. It 
has been printed in the press that they want to 
create their bases in Pakistan also and from 
there they want to threaten India and Soviet 
Union and the roundabout countries. While 
considering all the above things Madam 
Gandhi is playing a very important role. When 
I was abroad I gathered there is a widespread 
feeling in the entire world— as Mahatma 
Gandhi showed the way— the entire world 
wants to live in peace and believes in peaceful 
co-existence. We had the gathering of non-
aligned countries, of 102 nations—represent-
ing 40 per cent of the entire population of the 
world. More than 95 per cent of the mankind 
does not want war. They want to create a g°°d 
life, good human beings, a scientific deve-
lopment for the welfare of the people. It is for 
the welfare of mankind and not for destruction 
of mankind. It was Maucalay who said about 
the good effects of war. But bad effects are 
more and because of the bad effects the entire 
human race can be eliminated. 

Most of the points have been covered by 
other speakers. There is only one important 
thing from the national point of view. I have 
gone through some press reports which say 
that Pak. is set for a lightening strike at India. 
Recently there was a procession led by 
religious leaders in which effigies of Mrs. 
Gandhi were burnt. Gen. Chisti who ig a 
retired General has said that we can create 
another Pakistan in India. And they want to 
annex Ferozepur and some other parts of 
Punjab. This is confirmed by the supply of 
offensive arms to Pakistan by the USA. Till 
some years back they were supplying only de-
fensive arms. It is now crystal clear that 
Pakistan has no other intention other than to 
attack India. ^ It has also appeared in the press 
that Pakistan has started diplomatic talks with 
Afghanistan. They do not have any intention 
to attack Afghanistan with these weapons. 
Even if they want, they do not have that might 
because Soviet Army is already there. 

Zia-ul Haq has said that he has Persian Gulf 
and Arab Gulf.    They are making statements 
to deceive people because America has  got an 
idea  to attack Iran.   Then there is the super-
power      rivalry        Pakistan with its offensive 
arms is threatening to attack Indian democracy.      
In the last two Or  three  years   in  aU  the 
bordering States     like     Bangladesh,     
Srilanka, Nepal and Pakistan there are distur-
bances.   There  are  also  reports  that there are 
training camps for the terrorists  and through 
them they want to spread     unrest in our 
democratic country.    Now the time has come 
for the UN to defend the entire democratic 
world     and therefore India must be developed 
into a strong country in the world.   From that 
point of view I congratulate     our     hon.       
External Affairg Minister, Shri P. V. Narasimha 
Rao.    But      the      credit      goes     tO 
Shrimati Indira Gandhi, our esteemed leader,  
though  some people say that all this was done 
by her for     self-glorification.    The matter of 
personal glorification is very less, not even one 
per cent.    But  IOO per cent of     the human 
race will be saved by the pious deeds of Mrs. 
Gandhi.   For thig    she definitely may be   
called Jagat   Mata. My friends may say that      
Congress people are posing that she is Rashtra 
Mata and Jagat Mata.   But she deserves to be 
called Jagat Mata and to ' lead the  entire world 
towards peace and prosperity. 

SHRI HAREKRUSHNA MALLICK 
(Orissa): The Foreign Minister should resign 
because the entire credit has been given to the 
Prime Minister and nothing to him. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Thank you, Mr. 
Deputy Chairman, for giving me some time to 
speak on the subject. We the people of 
Kashmir, although we belong to the opposition 
party, must say that our foreign policy by and 
large has stood the test of time. There is no 
doubt about it. Particularly our friendship with 
the Soviet Union has stood the test of time.   
We in Kashmir have been very 



 

[Shri Ghulam Rasool Matto] 
much influenced by the thoughts of 
Soviet Union and it was because of 
that that in 1947 we abolished zamin 
dari without compensation and Jagir 
dari and other things. Friendship 
with Soviet Union is very essential 
for India. We are also grateful to the 
Government of India for our policy 
towards Arab countries. We appre 
ciate the policy that the Government 
of India is adopting towards the Arab 
countries.     But I have a little _____  

SHRI HAREKRUSHNA MALLICK: 
Doubt? 

SHRI GHULAM RASOOL MATTO: 
...word of caution about that. We have 
stood for the forces of peace in the Arab 
world and these forces, so far as the 
Palestinian problem is concerned, are 
represented by Mr. Yasser Arafat. It 
appears that now we are taking a 
lukewarm attitude towards Mr. Arafat. It 
is not Yasser Arafat, but I would like to 
call it Yasser Arafatism, and it is that 
which we should encourage, and till the 
last moment we should support this. 

The second point that I would like to 
make—and this is a very important 
point—is that the Government of India 
has spoken something sometimes back 
about the happenings in the Sind province 
of Pakistan. I do not understand under 
what compulsions it was said. The 
compulsions may be that we stand for 
democracy in the world and wherever 
democracy is in danger, we must speak in 
favour of democracy and all that. But for 
the last five days what is happening in 
Pak-occupied Kashmir, in Azad Kashmir? 
From the lst of December, two thousand 
people are marching towards Rawalpindi 
from Pak-occupied Kashmir. Now, in the 
statement made by the honourable 
External Affairs Minister, Sir, not a word 
of feympathy is there for these people. It 
is our own territory. We did say 
samething about the happenings in Sind in 
Pakistan for which there may or may not 
be any justifiable approach.    But,  about  
occuppied Kashmir, 

which is a part of Kashmir, the 
honourable Minister has not said anything 
at all and he has not said that we have 
sympathy for that part of Kashmir which 
is legally ours, and that we are in 
sympathy with the aspirations of the 
people of that part of Kashmir for which 
they are struggling there. These are the 
two points that I wanted to make. 

I have also one more point to make Mr. 
Jaswant Singh said that the machinery ta 
the External Affairs Ministry is not fully 
geared to reply to the points, to the 
propaganda, made against us. Here, Sir, I 
have got the magazine, "India Today" in 
which there is a write-up under the title 
"Worse Still To Come" by one Mr. 
Mushabid Hussain. In this article, Sir, he 
says: 

"The Pakistan-India relations are 
bleak. Conceivably"—this is an 
important point—"New Delhi could 
also be confronted with diplomatic 
resistance from this region, from the 
Anti-India '"Gang of Four", Pakistan, 
Bangladesh, Sri Lanka and Nepal. 
Looming large in the minds of some 
Pakistanis is the experience of 1971." 

"Specifically, the view here is that 
India would like Pakistan to play a role 
in South Asia which is-a kin to that of a 
glorified Bhutan, in effect, a country 
which has to seek an NOC, a "No 
Objection Certificate", from India for 
practically for a very foreign policy 
initiative." 

Then again, Sir, he goes on to say: 
"Mrs Gandhi needs to take a good 

hard look at the long-term implications 
of some of her actions, both from the 
standpoint of India's national interest, 
and the future of co-operation in South 
Asia.'' 

And then, Sir, the last point is this: 
"There if, a feeling that after the 

assumption of the chairmanship of the 
NAM, India sees a larger-than-life role 
for her in international affairs." 
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"As a consequence. South Asia has been 
downgraded in South Block in the ranking of 
priorities. That is why Mrs. Gandhi has never 
condescended to visit any of her South Asian 
neighbours and why none of them has a 
friction-free . relationship with India." 

I would like to bring to the notice 
of the honourable Minister these 
things. These things are being men 
tioned and I would like to know what 
counter measures are taken by our 
diplomatic, crops      *Q        counter 
such allegations. I would like to know what is 
the opinion of the honourable Minister with 
regard to these allegations if these allegations 
are incorrect. Also, what is our bureaucracy 
doing in the diplomatic field to counter these 
allegations? This is all that I wanted to say. 
Thank you, Sir. 

SHRI P. N. SUKUL      (Uttar Pradesh):    
Mr. Deputy Chairman, Sir, at the very outset, 
I wish to congratulate our Government, our 
able     External Affairs Minister and our most 
beloved Prime Minister for the success of the 
recent CHOGM which has concluded on an 
optimistic note.      There is no doubt that on 
the international front, through our great    
Prime     Minister, Mrs. Indira Gandhi, our 
country today is occupying   and   enjoying 
the   most enviable Position as the leader of 
the third world and, Sir, in the firmament of 
the third world, Mrs. Indira Gandhi today is 
shining as the brightest star. She is the most 
luminous ray of hope, I think, for half the 
humanity inhabit ing this planet.    It    is    
unfortunate that our Opposition is trying to 
belittle all that the    Government want to 
achieve.      Irrepective     of its     good 
character, they want to belittle things; they 
want to belittle the achievements of our Prime     
Minister.  But,  Sir,  it cannot be denied   that   
there are   a hundred countries in the    Non-
alignment movement      and     there are 44 
countries in the CHOGM.    Forty-two came 
and out of these 42 only 10 were having 
somewhat different ideologies: 

6 Carribean countries and 4 developed 
countries.   The remaining are 32 in the 
CHOGM and IOO in NAM, which means 132.   
Thus she is the most accepted leader of 132 
countries of the world.    That is not a little 
achievement.    This is not    a mean achieve-* 
ment.  So I would advise my Opposition friends 
not to belittle the importance of Mrs. Gandhi 
because they are simply incapable of doing that.    
Sir, the greatness of Mrs. Gandhi, the success of 
Mrs. Gandhi, lies in managing unanimity on so 
many important issues in the recent CHOGM    
meeting. Unanimity on Grenada, unanimity on 
Turkish,  Cypriots problems,  and also in the 
vindication of NAM'S economic stand through a 
Statement on economic action adopted by the    
CHOGM meeting.    Sir, Mrs. Gandhi has meet 
candidly put forth our viewpoints before the 
different leaders of the world that assembled in      
CHOGM.      Mrs. Gandhi called upon    the     
Commonwealth" to reaffirm its firm will and 
determination  to root  out apartheid." She said:   
The Commonwealth should do "everything in 
its power to terminate the occupation of 
Nambia, which was   illegal   and   immoral".   
This     is what she said.  She rejected outright 
any  linkage  of  Namibian     independence 
with the withdrawal of Cuban troops  from  
Angola.   And  she     sa^ that Commonwealth 
must do    something to end the pernicious    
policies practised by the South African racist 
regime. 

And she also said: "India will not need 
concessional external aid 'after a few years', 
as its efforts towards self-sufficiency were 
bearing fruit". This reflects our national 
dignity and our integrity, Sir. 

Sir, as regards our neighbours, Mr. 
Goswami was saying that all is not well with 
our neighbours. Maybe it is not so well with 
Pakistan. But I do not agree that there is 
anything wanting or there is anything not 
normal in our relationship with either Nepal or 
even Bangladesh or, for that matter, Burma or 
Ceylon.    Des- 
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pite all that has happened in Ceylon, as we 
read in today's papers, all Stateless Indians are 
to be granted citizenship in Ceylon. 

SHRI V. GOPALSAMY: Wait and see. 

SHRI P. N. SUKUL: I read. The News, a 
paper published in Sri Lanka, dated 29th 
November. I quote from the editorial: 

"Mr. G. Parthasarathy, the Indian Envoy, 
has plainly helped to bring about the better 
climate now prevailing over the Tamil 
problem in Sri Lanka. Mr. Parthasarathy, one 
of India's most distinguished and 
experienced public figures, is hardly the man 
not to know that politics is the art of the 
practicable. It could be, perhaps, the fact that 
he is an outsider, sympathetic but unbiased 
was able to bring home to the Tamil leader-
ship, the wisdom of moderation." 

What more proof do you want of the success 
of our foreign policy? This is what Sri Lanka 
is saying. Their papers are saying this. I think 
there is no doubt about the success of our 
policy of non-alignment, of which Pt.  
Jawaharlal was the architect. 

I am sorry that I fail to understand the logic 
of my very hon. friend, Mr. Shahabuddin, who 
said that we should be equi-distant. I do not ac-
tually know what he means by our being equi-
distant. We are equi-distant in internal matters. 
We are also equi-distant in political ideologies. 
But how can you be equi-distant with friends 
and enemies both? There are those who are 
helping us; there are those who want our help. 
Can we be equi-distant with them? So I think it 
S not fair for Mr. Shahabuddin to demand tha* 
we should be equi-distant from all Now, an 
hon. Member was saying that we failed to call 
a tigsr a tiger or to call a spade a spade. We 
have called, we could call and we can even 
today call that U.S.A.  is    the 

aggressor. But merely by saying that 
U.S.A. is the aggressor, you are not going 
to achieve anything. You can achieve 
something only by bringing about that 
unanimity of approach amongst 42 
nations on various world problems and 
that is where lies the success of this 
meeting and the success of our 
leadership. 

I need not say anything about Mr. 
Rameshwar Singh who was saying that 
our leaders should have spoken in Hindi. 
Perhaps he does not know that English is 
the language of Commonwealth. Since 
you are not permitting me... 

MR. DEPUTY CHAIRMAN: I have 
permitted you enough. 

SHRI P. N. SUKUL: With these 
words, I once again congratulate our 
leaders and the Government for a very 
fine and good policy. 
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SHRI P. V. NARASIMHA RAO: Mr. 
Deputy Chairman, Sir, nineteen hon. 
Members have participated in this debate 
and I am grateful to them for their 
valuable contribution. It is always good 
to have a full debate on international 
relations because we know that during 
the interregnum between the last debate 
and now, certain changes have come 
about and hon. Members have their views 
in regard to these changes which the 
Government should try to know. From 
that point of view, I am glad to say that 
this debate has been instructive 



 

and I once again thank the Members. 
While coming now to individual 
speeches, in the first instance I would like 
to inform some hon. Members that I 
would skip some snide remarks that they 
brought in while making otherwise good 
speeches, for two reasons. Number one, I 
cannot match that phraseology. That is my 
weakness. Number two, I hold them in 
such high esteem that I do not want to 
allow these remarks to affect my esteem 
for them in any way. These are the two 
very valid reasons why I would like to 
skip those remarks. Having done that, I 
find that all sections of the House have 
almost said the same thing about the 
international situation. I did not find any 
difference in the factual presentation of 
the international situation that has taken 
place during this debate. Therefore, I do 
not have to say that I agree with what all 
has been said on the international 
situation, nor is there any need for me to 
give my own description of the 
international situation. That has come on 
the record and  that should  be enough. 

What I would like to concentrate on are 
a few points that have been raised and, 
more or less, whether Members liked it or 
not, most of them have finally zeroed in 
on the Commonwealth and what they 
consider the NAM Commonwealth slide 
down, from the NAM to the 
Commonwealth. Now, I will come to that 
in a moment, although even there some 
speeches that have been made have 
lightened my burden Mr. K. C. Pant and 
others have explained this and even those 
who criticised the Government did say 
that these two are different forums and it 
would not be realistic to expect identical 
documents to emanate from both. One 
very important asPect I would like to place 
before the House we got the chairmanship 
of the Non-Aligned Movement and the 
opportunity to host the Commonwealth 
Heads of Government Meeting. Both 
these opportunities came not because we 
were running after them. If hon. Members 
have  not become     too  short memo- 

ried, I am sure they do remember the 
circumstances in which these two host-
ships came to us. I will also point out that 
in 1980 we had hosted the Regional 
Heads of the Commonwealth Meeting 
and I might also remind the House that 
the decision to hold that Regional 
Meeting in Delhi was not taken by this 
Government. It was taken in Sydney in 
the previous Regional Meeting in 1978. 
So, this is how decisions are taken. In this 
meeting we took a decision for the venue 
of the next meeting. But it so happens 
that even in 1980 Mrs. Gandhi had to 
chair the Regional Meeting which she was 
not responsible for deciding when it was 
decided. So, this is a routine that has been 
going on. Every one knows that NAM 
had to be hosted by us under extra-
ordinary circumstances. I need not go into 
those details. Therefore, to say that we 
are only trying to scale summit after 
summit and we are thinking of nothing 
else, is, to say the least, unrealistic and 
also far from the truth. Therefore, when a 
responsibility falls on the shoulders of the 
Government we have to discharge it. We 
have to discharge it to the best of our 
capacity, and that is where we have to 
zero in. Chairmanship of the NAM, our 
position in the Commonwealth or the 
opportunity to host the commonwealth 
Heads meeting— these came the way 
they came. What did we do when these 
opportunities came to us? This is the 
crucial point to consider and this point 
there could be differences of opinion, 
differences in assessment, and that is the 
aspect on which I would like to take the 
House into confidence to the best of my 
ability. 

Sir, take the Non-aligned first, because 
that was the first conference we held here. 
Everyone knows that in this world, there 
are countries which belong to the North, 
to the South, to the East, and to the West. 
These classifications, these divisions 
were not of our making; they were not 
India's making. Now, what India is 
striving for, what all other countries  also 
want,     is that    something 
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should emerge as a result of interaction 
between the East and the West and North and 
the South, aH put together. What did we want 
in NAM? We wanted all the countries, aU the 
heads of the countries, North, South, East and 
West to take advantage of their presence at the 
38th session of the General Assembly and 
have informal discussions amongst them-
selves. It was not an invitation extended by 
Mrs. Indira Gandhi as a person; it was not an 
invitation extended by India as a country. It 
was an invitation extended on behalf of the 
Non-aligned Movement in pursuance of the 
decision of the Nonaligned Summit in March 
1983, and India being the Chairperson had to 
extend it. It is that simple. But if you expect 
North, South, East and the West to come to 
New York and pass a unanimous resolution 
identical with NAM, then you don't have ^° 
have all these differences. They will all 
become NAM. So,' such an expectation is 
absurd on the face of it-Some Members, it 
seems, think that we wanted to line up all non-
aligned countries in New York. No, we did not 
want to line up all non-aligned countries in 
New York, because they were already lined up 
here. It was in pursuance of the unanimous 
decision of all the non-aligned countries that 
we wanted the non non-aligned countries also 
to come; and they did come. It is not that all of 
them came; but East, West, North, South, all 
the four corners were represented in that 
meeting. And what came out, howsoever small 
it might be, howsoever rudimentary it might 
be, something did come out of that, and that 
something is what we have to build upon. It 
was the first ever meeting of its kind and, 
therefore, we have to have a perspective in 
judging these things. And the perspective is 
that for the flrst time, everyone has started 
thinking in terms of a dialogue which will 
save the whole world from a catastrophe. How 
do you do it if you don't have East and West 
coming together?—Not immediately to sign 
an agreement that is not going to happen 

today. We may have our own opinion. One 
may say the East is • at fault; someone else 
may say. West is at fault. Whoever is at fault, 
the result is that today the world is teetering on 
the brink of disaster. This is the actual position 
that the World has to face. So, by name-calling 
or by labelling or by passing resolutions for or 
against a particular country, we are not really 
taking the world any nearer to peace. And 
peace has become the most compelling factor 
of international life, of human life today on 
this planet. And, therefore, the entire outlook 
has changed. We have come to that conclusion. 
If the situation today had not been as dange-
rous and as perilous as it actually is, we would 
have, perhaps, afforded the luxury of name-
calling, of having a long debate as to who is 
responsible, how he is responsible or how he 
is not responsible, etc. For these last ten, 
twenty and thirty years, we have been doing 
enough of this name-calling. But today, there 
is no time, there is no opportunity. We just do 
not have the chance to continue that kind of 
thing. We have to see how to stop it. That is 
why, we say 'freeze now'. Why did India say 
freeze? Why did the non-aligned movement 
say 'freeze'? Because only then you can see 
how to reduce. There, of course, all these 
calculations will come. In which department is 
one side weaker? In which department the 
other side is stronger? If one side is weaker in 
one department, is it stronger in another? All 
these very very sophisticated and complicated 
calculations which we are not even acquainted 
with, will come. They will come when they 
have to come. But first of aU, they have to sit 
together; 

Now, take th*, parleys in Geneva, far 
instance. Nobody knows what happened 
between them, because, it is common 
knowledge that the Geneva talks are • 
confidential. Whatever has appeared in the 
newspapers, we do not have to make a song 
and dance about it because those reports may 
be far off the mark.    Therefore, what we 
need 
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is a, renewed Geneva conference, with people 
again coming together and talking, because, 
without talking, without a dialogue, nothing 
will come out. Let them even start with 
mutual recrimination, if necessary finally they 
will have to come to come understanding on 
what needs to be done next.   This is the 
position. 

Coming to CHOGM, I have to submit just a 
few things, not to many. Nobody has claimed 
that the CHOGM has completely met the 
aspirations of the people. But I would like to 
say that India, as she is constituted, cannot but 
have global aspirations. But global aspirations 
in one, particular sense. Mr. Jaswant Singh, 
perhaps, wanted to advise the Govem-ment 
not to aspire to become something for the 
whole world. I have no quarrel with that. But I 
have aspirations for the globe. I do not have 
global aspirations in the sense of wanting to 
become something for the globe. But I have 
aspirations for the globe itself. And in that 
sense I must have global aspirations and if I 
do not have global aspirations, I shall be 
shrinking into a regional or even a local power 
or a local entity, which the Chairman of the 
non-aligned movement cannot afford to do, 
which an important member of the 
Commonwealth cannot afford to do. 
Therefore, what is this aspiration? What Is 
this Chairmanship which will be there for 
three years? What you have done within these 
three years will remain for ever but the 
Chairmanship itself is not going to remain for 
ever. Therefore, there is no aspiration, there is 
no aspiration for India as such to become 
permanently something. No Our aspiration is 
that within these three years of our 
Chairmanship, if we can make this world a 
little less unsafe than what it is today, this is 
what we would like to do. Have we done 
anything or have we not done anything  in  
that  respect? 

Middle-East has been mentioned. We do 
not claim to say that we have solved     the    
Middle-East    probIem. 

But  for one year we have 7 p.M.      
seen    that     the      labenese 

question has been 
super-imposed     on    the    Palestinian 
question.    The PLO is divided today. Is  it not 
very clear that when you say that     the PLO  
is  the  sole  and authentic representative of the 
Palestinian people and the PLO is divided, 
then there is onthing left to work on?    Who is 
going to be your spearhead?   India is not 
going to be spearhead, Syria is not going to be 
spearhead, Saudi Arabia is not going to be 
spearhead of the  Palestinian people. So, if the 
Chairman of the Non-aligned comes to the 
conclusion that PLO unity is the most crucial 
factor    in the  West  Asia  situation   today   
and sends a mission there, how is it to be 
found   fault   with?    What   did     we 
achieve?    We    did not    achieve anything 
very spectacular,    nor    did we go there to 
achieve anything    spectacular.    It was a very 
specific mission, very limited mission of 
finding out why this disunity    had come in the 
ranks of the  PLO,  and  without interfering 
with their internal affairs try to persuade    
them    if they can close  their ranks.    In  that     
respect the   assurances   that   we   got,   
which were  contained  in  the  press release at 
the end of our visit,    were    quite 
encouraging.    As far as I     can see from  the  
newspapers  and  from the reports  emanating  
from     there,  our visit has had some effect.      
In fact, personally I did not want to say any-
thing  publicly,   claiming   any   success 
because anything can go wrong any time.    
When my    Ministry    wanted that we should 
tell the press a little more,  I said,  no, let the 
world see for itself what has happened.    If the 
ceasefire  holds  for     three  days  we shall be 
happy, if lt holds for 10 days we shall be more 
happy, but we do not  know  how much happy 
we are going to  be, we  do  not  know how 
long  it  is  going to last.    Therefore, I took a 
low profile on that, I did not brag,  I  did not  
claim  anything,  but this  is  what  has     been  
done.     The comrades in the PLO, who were 
opposed  to   Chairman  Arafat   told   u* 
number one, that they are    going    to 
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[Shri   P.   V.   Narasimha   Rao] 
respect the ceasefire without any time limit. 
When we went to Damascus we thought we 
should consider ourselves very lucky if we are 
able to get ceasefire for one week and there 
we actually got an assurance that they would 
respect the ceasefire without i\ny time limit; 
number two, whatever their differences, they 
are going to resolve those differences within 
the framwork of the Palestinian institutions 
that they already have. If we come back with 
these two assurances, it is not a mean 
achievement, not for us, not for the four who 
went there but for the Non-aligned. Movement 
because we told them in so many words that 
the PLO is not just for the PLO, PLO is the 
body dependent upon which the Non-al|gned. 
Movement has to act and if there is no PLO, 
there is no resolution of the Non-aligned, 
Movement and nothing to act upon. We had 
long long meetings of 41 hours, we met so 
many people and finally this came up. This is 
a small step in the right direction. Tomorrow 
anything can go wrc.Mg. 1 am not claiming 
anything for the future. This is what has been 
done and what is being done. 

Take Iran and Iraq. What is expected of the 
Non-aligned Movement, I want to know? Is it 
expected of tis that we bring about peace by 
methods which cannot be employed, just 
cannot be employed by anyone any third 
country, whether it is a movement or not a 
movement? What js it? We have been 
shuttling between the two countries, we have 
been talking to them, we have been trying to 
find formula after formula after formula. 
Unfortunately, these are not meeting with 
their approval, with approval on both sides at 
the same time. If one formula meets with 
approval on one side, it meets with 
disapproval on the other by the ■same token 
This has been happening: So what do you 
exDect India to do? Will one hon. Member 
en-li«?Vi*"n ms on that? I am Drepared to   
do   whatever  else   you  want   me 

to do if that is feasible.    Just show me,   "you   
can     do  this   and  this   is feasible" and I 
will do it.   I want to tell  you  what  I  have  
done,  what I have   been   doing,    what    
India    has been  doing.    So  there   is  no  
use  of saying  that  we  have  not  been  able 
to   do   something.     It   is   not   within our 
control.    These matters are outside our 
control.    International politics   is     not   like   
takjng   a  decision within the country.   
Therefore taking a  decision,  acting  on  it,  
trying     to persuade   others   to  fall   in   
line—all this  is  a  part  of  international  
diplomacy    and    where have we failed? If 
we have not done what we ought to  have   
done   al  a  particular  point of time, then even 
that I am prepared to consider. We went on 
such and such   a   date.     Would  some  
Member tell  me  we  should     have  gone  
one month  earlier,  two  months     earlier and  
why  we  should  have  gone  two months  
earlier?    Because  we  had  a meeting of the 
eight     at  the  official level  in  Delhi   itself  
just  one  month earlier   and  they  came   to  
the   conclusion   after  talking   to     PLO  
that there was no need for any ministerial 
committee even to be called here because  we  
have  to  see  the  situation, we have to 
coordinate with the Arab Committee. But 
within three    weeks, conditions   became   so   
difficult,   there was a qualitative change in the 
situation.    And  Mrs.  Gandhi had to call an    
urgent    meeting.    People    from Cuba, from 
the     other part of the globe, had to come 
within 48 hours. It was not easy for them  to  
come, but they did come.   So we have done 
what needed to be done at the time it needed 
to be done.    This is what I would like to 
submit to the House. So if there is  anything 
constructive which  can  come  from  any  
quarter, from any Member, I am prepared to 
take it even now. 

Coming to the economic side of CHOGM, 
again, Sir, I have a dilemma here. I cannot 
say that the hon. Members have not read the 
documents. I cannot    say   that.    I   presume   
that 



421 Motion re. [7 DEC. 1983] & Policy of 422 
International situation Govt, of India 

they have read them. I am sure they must have 
read them. Now I have to ask myself, if they 
have read them, why are their remarks such 
that they appear to emanate from one who has 
not read them? This is my dilemma. Have 
they read the section on the economic side of 
the Non-Aligned document first? Did they 
note that global negotiations, the North-South 
dialogue which was supposed to be an 
immediate necessity, which was resolved to 
be an immediate necessity by the G 77? But 
when it came to the Non-Aligned Summit of 
March, 1983, we found that if you really want 
to achieve something beyond passing a 
resolution and going home you have to go a 
little deeper into the matter. And that is why 
the Non Aligned Summit had conceived of a 
two-tier approach to the global negotiations 
for the first time. We were so nervous about 
it, I was so nervous about it, because if this 
had not been properly explained to the G 77, 
they would have mis-understood it. So I made 
tne trip aU the way to Argentina to explain this 
part of the Non Aligned document to the G 
77. We were a member there also in G 77. Yet 
NAM and G 77 are two different forums. 90 
to 95 per cent of the composition is the same. 
But the emphasis is different, the forum is 
different. Therefore, we did not have to incur 
the situation of having these two forums 
working at cross purposes. So I had to go to 
Argentina and to explain this. They 
incorporated a statement appreciating the Non 
Aligned resolution in their resolution and 
therefore the positions of the G 77 and the 
Non Aligned were properly and duly 
harmonised. Now comes CHOGM. Does any 
hon. Member find anything in the CHOGM 
document On the economic side which is 
counter to the Non-Aligned document. True, 
we did not go into all those details. The Non-
Aligned document is a much bigger document 
in these matters. But, taking the thrust as a 
whole, does anyone find any-'hing against? If 
it had been against the thrust of the Non-
Aligned, India would certainly have recorded 
its re- 

servation; but there is nothing like that. For 
the first time, in a forum where tiiere are 
countries of the North and of the South—they 
are not like-minded, this has been brought out 
in the discussion very clearly— we find a 
developed country, namely, New Zealand, 
taking up the cause of the developing 
countries. Now, is this not, as I said, a mini 
North-South summit? Is it not going to be a 
useful input for the main North-South 
dialogue if and when it takes place? Have we 
to cavil and look down upon this thing?. So 
these are the positive aspects of the 
Commonwealth. The negative aspects have 
been brought out, but nothing is an unmixed 
blessing. That is why I have said that I am not 
going to praise the Commonwealth to the 
spies. But I would like to submit to the House 
that what happened at the Commonwealth has 
not in any way compromised our position in 
the sense of making it inconsistent Yes, 
naturally, there hav? been certain different 
formulations, but there has never been a 
reversj.1 of the intent of the document or the 
intent subscribing to that document. 
Therefore, I would like to say that these are 
different forums, and we have to accept 
differences. So long as you can harmonise 
them, so long as one merges in the other, so 
long as they do not realiy go counter to each 
other, we have nothing to be sorry about. 

Yes, on one question, there was a 
difference of opinion, and we expressed our 
difference very clearly, on the q(u|est(ion of 
withdrawal of troops from Libanon, for 
instance. We have vary clearly come out 
saying that we cannot equate the Isreali troops 
with others; Isreali troops are the aggressors; 
therefore, they have to withdraw first; others 
also will withdraw, but there is no question of 
equating one with the other. This is what In-
dia has come out very clearly with. The Prime 
Minister said that in the press statement; and 
also our spokesman said so to the press. So, 
wherever there wa^ a difference, it was 
brought   out.    There   is   no   sweeping 
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[Shri P. V. Narasimha Rao] under the 
carpet. We just said, no, we do not agree on 
this, and there the matter ended. So I would 
like to request Members to appreciate these 
nuances and see how we can really .build on 
what has been achieved. It is not an 
achievement of one country; it is not an 
achievement of one person. When Members 
praise Mrs. Indira Gandhi's leadership, there is 
no need for anyone to get sore about it. There 
is nothing to feel that way. She does happen to 
be the Prime Minister. She has led all these 
things; she has presided: she is taking 
decisions in both the forums. Therefore, her 
name necessarily somes in. Her name is 
necessarily mentioned and appreciated. Now 
for some senior Members to nurse a grudge on 
that is realiy not good. Let us take it as a fact 
of life, as a fact of contemporary life. This 
happens to be so. 

Sir, on Sri Lanka, I am glad Mr. Gopalsamy 
raised the point. I expected him to raise it. In 
fact, I was a little surprised when I did not find 
him during the debate in the House. So I was 
looking for him all over. Sir, the point is, he is 
quite right that a statement needed to be made 
on the latest position in Sri Lanka in both the 
Houses. But it so happened that while I was 
ready to make a statement, the debate has 
overtaken me. I made a statement on 
GHOGM. I could not have made 
two'statements on the same day. The next day 
the debate started in the other House, and even 
so I gave the gist of the latest .position in the 
other House. (Interruptions) That is. why, I 
would like to take this House into confidence 
and submit the latest position, Sir. 
(Interrwptions) 

I have already, made a statement when the 
Prime Minister's envoy went there on his first 
visit. Later on he went on his second visit. And 
I do not remember to have made any statement 
because Parliament was not in session at that 
time. I would like to touch upon this very 
briefly without going into details. It is best .to 
avoid details at a very delicate stage such as 
this. 

During the second visit of the special envoy 
the discussions were held mainly with 
President Jayewardene. The papers prepared 
during the first visit were further considered. 
Now I would like to add here that there was no 
Indian proposal as such. We did not carry any 
proposals. Mr. Parthasarathy did not carry any 
proposals. That should be very clear. I would 
like to state categorically that India did not 
take any proposals, India did not author any 
proposals. India has only tried to ascertain the 
views of both sides and conveyed them from 
one. to the other. And in this discussion certain 
ideas were thrown up, certain ideas emerged, 
and on the basis of these ideas, proposals also 
were formulated. This is how it happened. So, 
we cannot be either criticised or given credit 
for any proposal. We say that proposals have 
to come finally through discussions between 
the parties concerned, the sides concerned. We 
are only trying to help that process. A set of 
proposals were formulated on the basis of the 
text of President Jayewardene, reflecting the 
Sri Lankan Government's view. These 
included several suggestions made in the 
earlier paper and also some new approaches. It 
should be pointed out that both the papers 
mentioned above were working papers for 
consideration by the two sides with a view to 
narrowing down the differences. They were 
discussed with the TULF. On the special 
envoy's return to Delhi, their response was 
communicated to President Jayewardene who 
visited Delhi to attend the CHOGM summit. 

I. would not go into Mr. Gopalsamy's 
remarks at the treatment which was given to 
President Jayewardene. The treatment given 
to him was exactly the treatment given to any 
Head of State, and 1 do not think that we 
eould   have  done   anything   different. 

The President had two meetings with the 
Prime Minister, at which the Tamil question 
was discussed. He also had talkg with the 
special envoy. We   separately   had   talks   
with    the 
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TULF leaders. So, it was a kind of talking all 
round, and the occasion ior the President's 
visit to the Commonwealth summit was 
utilised lor this purpose, in addition to his 
contribution at the CHOGM. Hon. Members 
will have seen the statements issued by 
President Jayewardene and Mr. 
Amrithalingam consequent upon their 
discussions in Delhi. These statements speak 
for themselves. But for the benefit of the hon. 
Members I would just briefly summarise the 
present position. 

Initially the Sri Lankan Government was 
prepared to make improvements in the District 
Development Council Scheme. The Tamils on 
their part made it clear that this would not be 
adequate for meeting their aspirations. As a 
result of the discussions that have been held, 
the Sri Lankan Government has now agreed 
that larger units may be formed. The proposals 
provide for establishment of Regional 
Councils through amalgamation of the District 
Councils within each province. There would 
be effective devolution of legislative, 
executive and financial powers to these 
Councils, including Dowers of taxation and 
responsibility for law and order. All subjects 
not specifically assigned to the councils would 
continue to be the responsibility of the 
President and the Parliament who would also 
have overall responsibility for the unity, 
integrity, security and economic development 
of the country as a whole. A Central Port 
Authority is proposed to be set up ,for 
administering Trincomalee port. There is 
going to be an all-party conference and it is 
expected that the TULF will be invited to 
participate in the conference. President 
Jayawardene has informed us that he intends 
to place these proposals before the all-party 
conference. So, this in short is the position. 

Mr. Gopalsamy has raised several other 
points, about land and other things. I am sure 
they will come up for discussion and if these 
proposals are akin to the proposals already 
adumbrated at some point in the past, 

at some time in the past, naturally all that will 
come back and the pros and cons of that will 
be discussed. I would not like to discuss it 
because we would not like to be a party to the 
discussion. We have brought them together. 
Let them discuss at the all-party conference. 
We wish them well. We hope that something 
acceptable to all concerned will amerge. And 
that is the role which we have been playing. I 
hope that the House will agre© with me that 
we could not have done anything more than 
this as a friendly country which wants the 
unity of Sri Lanka to be maintained and our 
relations with that country to be maintained 
and at the same time wants the legitimate 
rights and aspirations of the Tamil minority 
there to be fully safeguarded and provided for. 
This is the position with regard to Sri Lanka. 

One point was raised about the British 
Council. In one sentence I would like to say 
that the British Council functions as a part of 
the British High Commission and it. therefore, 
enjoys all the rights, privileges and immunities 
of a diplomatic mission. Mr. Dinesh Goswami 
bro ught to the notice of the House some facts 
in regard to how that Council is functioning, 
and in his view it is not functioning according 
to the norms of diplomatic behaviour or 
whatever the obligations. We will look into 
that. At the moment, I do not have any further 
information on that except to say that it is 
functioning as a part of the British High 
Commission. 

Sir, I think I have covered all the points. 
One last word about what Mr. Jaswant Singh 
said in his speech. Sir, sometimes this has 
been my difficulty with Mr. Jaswant Singh: 
th6 conceptual and philosophical content of 
his speeches is not easily grasped; at least, I 
cannot grasp it. And in any case, he said he 
had written something while the debate was 
on. So, at least if he gives me what he has 
scribbled while the debate was on, I will try to 
decipher the meaning of it. Yes, I would cer-
tainly like to go into these things. Mr.   
Shahabuddin,   for   instance, said 



 

[Shri P. V. Narasimha Rao] something 
about mini-States and macro-States. Yes, this 
is a matter whicii is very much On 
everybody's mind. Today it will not be 
possible for all States, given their size, their 
position, their dependence, their background 
and their level of development, to be able to 
be independent in all respects. This is an inter-
dependent world. This is well known. 
Therefore, in this new context, how are small 
States to function, to survive and to keep their 
independence intact? This is a matter which 
really reeds a deep examination. 

Now, coming to non-alignment as a value, 
as Mr. Bhattacharya or some other Member 
pointed out, I would like tci say that this 
distinction between a policy and a principle, I 
think, has come to us from the times b3fore 
independence. About nonviolence there was a 
raging controversy, whether it is a policy or a 
principle. This is only a kind of point for 
discussion. What I would like to say is that if 
with any country, non-alignment is not a 
value, then that country cannot be really non-
aligned in its dealings, in its behaviour. I 
would like to take non- 

alignment both as a value—and as a policy 
postulate emanating from the value. These 
two cannot be divorced. The exercise itself is 
so complicated and difficult and the 
dichotomy between the value on the one hand 
and a policy postulate on the other, cannot be 
said to be valid because we are to take 
decisions; we are to take decisions on the 
basis of certain basics and those basics we 
cannot abandon, we cannot desert under any 
circumstances. And as was expected, a 
country like Tndia, if she finds herself even 
isolated on matters of conviction,—we have 
done so before, we are going to do it again—
we do not mind being isolated but we would 
not compromise on basics. This is my 
position. Thank you very much. 

 

The House then adjourned at 
twenty six minutes past seven of the 
clock till eleven of the clock on 
Thursday, the 8th December,  1983. 
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